
ORISSA HIGH COURT

FILING REPORT AS ON :06/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0007612/2021 SOUKILAL KUANR RABI NARAYAN MOHANTY BOLANGIR SADAR /131 /2019

VS VS DISTRICT & SESSIONS JUDGE,BOLANGIR(Balangir)

STATE OF ODISHA SC/0000033/2019

2 BLAPL/0007613/2021 MD. AFZAL ARUN KUMAR BUDHIA RAJGANGPUR /263 /2021

VS VS SPECIAL JUDGE, SUNDARGARH(Sundargarh)

STATE OF ODISHA Spl/0000114/2021

3 BLAPL/0007614/2021 GURUBANDHU DUMALI @ MANDAL LAL DUMALI @ SAHIL MANDAL LAL SAHAPRASANTA KUMAR NANDA MATHILI /101 /2019

VS VS DISTRICT AND SESSIONS JUDGE,MALKANGIRI(Malkangiri *)

STATE OF ODISHA CT/0000043/2020

4 BLAPL/0007615/2021 ABHISHEK SHARMA SARADA P. SARANGI JODA /186 /2020

VS VS J.M.F.C.-CIVIL JUDGE (JD),BARBAIL(Kendujhar)

STATE OF ODISHA GR/0000664/2020

5 BLAPL/0007616/2021 NARAYAN SAHU JAGABANDHU SAHU LOISINGHA(BOLANGIR) /355 /2020

VS VS J.M.F.C.,LOISINGHA(BOLANGIR)(Balangir)

STATE OF ODISHA GR/0000331/2020

6 BLAPL/0007617/2021 NARAYAN SAHU JAGABANDHU SAHU LOISINGHA(BOLANGIR) /354 /2020

VS VS J.M.F.C.,LOISINGHA(BOLANGIR)(Balangir)

STATE OF ODISHA GR/0000330/2020

7 BLAPL/0007618/2021 DURGA PRASAD PANDA BISWARANJAN DALAI JAGATSINGPUR /345 /2021

VS VS J.M.F.C.,JAGATSINGHPUR(Jagatsinghapur *)

STATE OF ODISHA GR/0000789/2021

8 BLAPL/0007619/2021 GANDITI BANGARU BIRAJA PRASANNA DAS RAYAGADA TOWN /425 /2019

VS VS DIST.& SESSIONS JUDGE,RAYAGADA(Rayagada *)

STATE OF ODISHA CT/0000032/2020

9 BLAPL/0007620/2021 AZHARUDDIN KHAN PRADEEP KUMAR DAS PURUNABAZAR /267 /2021

VS VS SPL. JUDGE,BHADRAK(Bhadrak *)

STATE OF ODISHA Spl/0000100/2021

10 BLAPL/0007621/2021 ABHI@ ABHIMANYU DAS MANORANJAN KHATUA MADHUPATNA /174 /2021

VS VS SPECIAL COURT,CUTTACK(Cuttack)

STATE OF ODISHA Spl/0000097/2021

11 BLAPL/0007622/2021 KADRAKA NABIN GOPAL KRUSHNA MOHANTY ADVA /22 /2021

VS VS SPECIAL JUDGE,PARLAKHEMUNDI(Gajapati *)

STATE OF ODISHA Spl/0000037/2021
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12 BLAPL/0007623/2021 BHARAT SARAP MOHINDRA KUMAR MOHAPATRO JUNAGARH /150 /2021

VS VS SPECIAL JUDGE,BHAWANIPATNA(Kalahandi)

STATE OF ODISHA Spl/0000147/2021

13 BLAPL/0007624/2021 JOGA SUNA NEELAKANTHA PANDA ORKEL /111 /2021

VS VS S.D.J.M.,MALKANGIRI(Malkangiri *)

STATE OF ODISHA GR/0000502/2021

14 BLAPL/0007625/2021 JUNAS BAA SANTANU KUMAR SARANGI RAJGANGPUR /299 /2018

VS VS J.M.F.C.,RAJGANGPUR(Sundargarh)

STATE OF ODISHA GR/0000483/2018

15 BLAPL/0007626/2021 BUDAN SANTA UMAKANTA BARIK JHARIGAM /97 /2021

VS VS A.D.J.,NAWARANGPUR(Nabarangapur *)

STATE OF ODISHA TR/0000067/2021

16 BLAPL/0007627/2021 GAUTAM SAHU AKSHAYA KUMAR SAHOO  / /0

VS VS DISTRICT AND SESSIONS JUDGE,DEOGARH(Debagarh *)

STATE OF ODISHA Spl/0000023/2021

17 BLAPL/0007628/2021 ABHISHEK BEHERA @ RAJA SANGRAM KUMAR DAS TIRTOL /346 /2021

VS VS JMFC TIRTOL(Jagatsinghapur *)

STATE OF ODISHA GR/0000336/2021

18 BLAPL/0007629/2021 TARANI PRADHAN UNMESH CHANDRA JENA KANDHEIGOLE /131 /2021

VS VS DISTRICT AND SESSIONS JUDGE,DEOGARH(Debagarh *)

STATE OF ODISHA Spl/0000019/2021

19 BLAPL/0007630/2021 BANNU DAS SATYANARAYAN MISHRA ORKEL /120 /2019

VS VS SPECIAL JUDGE,MALKANGIRI(Malkangiri *)

STATE OF ODISHA TR/0000092/2019

20 BLAPL/0007631/2021 ANIKET PRASAD ASIT KUMAR JENA  / /0

VS VS SPECIAL JUDGE,MALKANGIRI(Malkangiri *)

STATE OF ODISHA TR/0000162/2019

21 BLAPL/0007632/2021 KRUSHNA KATIA ASIT KUMAR JENA MATHILI /125 /2021

VS VS SPECIAL JUDGE,MALKANGIRI(Malkangiri *)

STATE OF ODISHA Spl/0000076/2021

22 BLAPL/0007633/2021 UDHAB MALI ASIT KUMAR JENA MATHILI /125 /2021

VS VS SPECIAL JUDGE,MALKANGIRI(Malkangiri *)

STATE OF ODISHA Spl/0000076/2021

23 BLAPL/0007634/2021 JIBITA GAMANGO BISWAJIT RANJAN TRIPATHY ADVA /32 /2021
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VS VS SPECIAL JUDGE,PARLAKHEMUNDI(Gajapati *)

STATE OF ODISHA Spl/0000043/2021

24 BLAPL/0007635/2021 RAITAKSHYA BEHERA @ ROHIRAKSHYA BEHERASUSHANTA KUMAR JOSHI LARAMBA /115 /2021

VS VS S.D.J.M.-CIVIL JUDGE (JD),PATNAGARH(Balangir)

STATE OF ODISHA GR/0000614/2021

25 BLAPL/0007636/2021 MANSINGH MAJHI @ MAHASINGH @ MAHASINGHU JAGARANGASUCHIT KUMAR NAYAK PADMAPUR /109 /2020

VS VS A.D.J., GUNUPUR(Rayagada *)

STATE OF ODISHA TR/0000026/2020

26 BLAPL/0007637/2021 SURYAKANTA BEHERA ASUTOSH TRIPATHY BANTALA /221 /2020

VS VS SPECIAL JUDGE (POCSO), ANGUL(Anugul *)

STATE OF ODISHA Spl/0000056/2020

27 BLAPL/0007638/2021 SANJAYA MAHAKUDA SANTOSH KUMAR SAMANTARAY JANKIA P.S. /249 /2020

VS VS S.D.J.M.,KHURDA(Khordha *)

STATE OF ODISHA GR/0001419/2020

28 BLAPL/0007639/2021 CHITRANANDA JENA SAMIR KUMAR MISHRA GURUDIJHATIA /148 /2020

VS VS S.D.J.M.-CIVIL JUDGE (JD),ATHGARH(Cuttack)

STATE OF ODISHA CT/0000584/2020

29 BLAPL/0007640/2021 DILLIP KUMAR DAS MANAS CHAND BEGUNIA P.S. /109 /2021

VS VS S.D.J.M.,KHURDA(Khordha *)

STATE OF ODISHA GR/0000670/2021

30 BLAPL/0007641/2021 ABED SABAR S.S.RAY 2 PUTASINGH /2 /2021

VS VS A.D.J., GUNUPUR(Rayagada *)

STATE OF ODISHA TR/0000004/2021

31 BLAPL/0007642/2021 DURGA PRASANA MISHRA SHIV SANKAR MOHANTY EOW,BHUBANESWAR /3 /2018

VS VS PRESIDING OFFICER,DESIGNATED COURT(Cuttack)

STATE OF ODISHA CT/0000005/2018

32 BLAPL/0007643/2021 TUNA MAJHI KISHORE KUMAR MISHRA BAGHAMARI /28 /2021

VS VS ASST SESSIONS JUDGE-CUM-WOMEN'S JUDGE COURT, KHURDA(Khordha *)

STATE OF ODISHA ST/0000062/2021

33 BLAPL/0007644/2021 PABITRA MAJHI A.K.SAHOO  / /0

VS VS J.M.F.C,REAMAL(Debagarh *)

STATE OF ODISHA 2(B)CC/0000013/2021

34 BLAPL/0007645/2021 SAUMYA RANJAN BARIK AMULYA RATNA PANDA KHANTAPADA /178 /2021

VS VS J.M.F.C. BALASORE(RURAL)(Baleshwar)
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STATE OF ODISHA CT/0000549/2021

35 BLAPL/0007646/2021 PINKUNA MOHANTY JUGALA KISHORE PANDA KABISURYANAGAR (KODALA) /44 /2020

VS VS SPL.JUDGE, CHATRAPUR (GANJAM)(Ganjam)

STATE OF ODISHA Spl/0000009/2020

36 BLAPL/0007647/2021 MAHESWAR SAMAL AKSHAYA KUMAR SAHOO DEOGARH /162 /2021

VS VS S.D.J.M. CIVIL JUDGE (JD),DEOGARH(Debagarh *)

STATE OF ODISHA CT/0000312/2021

37 BLAPL/0007648/2021 SIPUN BARIK ADITI HOTA N.T.P.C. /128 /2021

VS VS ADDL.SPL.JUDGE, TALCHER(Anugul *)

STATE OF ODISHA Spl/0000007/2021

38 BLAPL/0007649/2021 BIBEKANANDA NAIK @ BAPUN ADITI HOTA TALCHER TOWN /345 /2021

VS VS S.D.J.M. CIVIL JUDGE (JD),TALCHER(Anugul *)

STATE OF ODISHA GR/0001522/2021

39 BLAPL/0007650/2021 PURANJAN @ SURANJAN MAJUMDAR UMAKANTA BARIK UMERKOTE /209 /2020

VS VS ADJ,UMERKOTE(Nabarangapur *)

STATE OF ODISHA TR/0000031/2020

40 BLAPL/0007651/2021 SOUMYA RANJAN MOHAPATRA@ HAPPY PARTHA SARATHI NAYAK DEOGARH /254 /2021

VS VS SPECIAL JUDGE,DEOGARH(Debagarh *)

STATE OF ODISHA Spl/0000022/2021

41 BLAPL/0007652/2021 SHYAMA SUNDAR KISKU MANAS CHAND DHARMASALA /350 /2021

VS VS J.M.F.C.,CHANDIKHOLE(Jajapur *)

STATE OF ODISHA CT/0001089/2021

42 BLAPL/0007653/2021 GOVINDA MAHARANA MANORANJAN PADHY ORKEL /99 /2020

VS VS DISTRICT AND SESSIONS JUDGE,MALKANGIRI(Malkangiri *)

STATE OF ODISHA Spl/0000044/2021

43 BLAPL/0007654/2021 PINTU LAL MANORANJAN PADHY KAKIRIGUMMA /57 /2020

VS VS ADDL.SESSIONS JUDGE CUM SPECIAL JUDGE,KORAPUT(Koraput)

STATE OF ODISHA TR/0000034/2020

44 BLAPL/0007655/2021 MOHAMMAD SHAMIM ANSARI NIRANJAN LENKA PAPADAHANDI /20 /2021

VS VS DISTRICT AND SESSIONS JUDGE,NAWARANGPUR(Nabarangapur *)

STATE OF ODISHA TR/0000008/2021

45 BLAPL/0007656/2021 ASHOK AMANTA RAJESH KUMAR MAHAPATRA BANARAPAL /104 /2021

VS VS Civil Judge (Jr. Divn.)-cum-JMFC,BANARPAL(Anugul *)

STATE OF ODISHA GR/0000347/2021
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46 BLAPL/0007657/2021 RAJU BHAI@ GUNA@ KAILASH SAMAL PRADEEP KUMAR PRADHAN RAMACHANDAPUR /2 /2020

VS VS ADDL.DIST.JUDGE,ANANDPUR(Kendujhar)

STATE OF ODISHA ST/0000016/2020

47 BLAPL/0007658/2021 RABIN MANDAL MAMATA MISHRA MATHILI /113 /2021

VS VS SPECIAL JUDGE,MALKANGIRI(Malkangiri *)

STATE OF ODISHA Spl/0000064/2021

48 BLAPL/0007659/2021 JAGANATH KANHAR AKSHAYA KUMAR SAHOO PHIRINGIA /70 /2021

VS VS SPECIAL JUDGE, PHULBANI(Kandhamal)

STATE OF ODISHA Spl/0000044/2021

49 BLAPL/0007660/2021 GAYATRI JENA SAMVIT MOHANTY JAGATSINGPUR /204 /2021

VS VS A.D.J.,JAGATSINGHPUR(Jagatsinghapur *)

STATE OF ODISHA CT/0000114/2021

50 BLAPL/0007661/2021 PRASANTA BEHERA SOUMENDRA PATTANAIK REAMAL /121 /2021

VS VS SPECIAL JUDGE,DEOGARH(Debagarh *)

STATE OF ODISHA Spl/0000021/2021

51 BLAPL/0007662/2021 SUSIL BEHERA SUNIL KUMAR PALAI BALUGAON P.S. /12 /2021

VS VS ASST. SESSIONS JUDGE,BANPUR(Khordha *)

STATE OF ODISHA ST/0000004/2021

52 BLAPL/0007663/2021 SK. MUKTAR JAYADEBA BEHERA RAIRANGPUR (RURAL) /133 /2021

VS VS S.D.J.M.-CIVIL JUDGE (JD),RAIRANGAPUR(Mayurbhanj)

STATE OF ODISHA CT/0000803/2021

53 BLAPL/0007664/2021 AJU @ SIBANANDA SAHOO DEBASNAN DAS JAGATPUR /318 /2021

VS VS J.M.F.C.,CUTTACK(RURAL)(Cuttack)

STATE OF ODISHA GR/0001913/2021

54 BLAPL/0007665/2021 HARISH CHANDRA BISWAL H.N.TRIPATHY BANARAPAL /205 /2021

VS VS Civil Judge (Jr. Divn.)-cum-JMFC,BANARPAL(Anugul *)

STATE OF ODISHA GR/0000657/2021

55 BLAPL/0007666/2021 SUSHANTA @ SUSANTA HATI HIMANSHU SEKHAR MISHRA BOLANGIR SADAR /137 /2021

VS VS S.D.J.M.-CIVIL JUDGE (JD),BOLANGIR(Balangir)

STATE OF ODISHA GR/0000632/2021

56 BLAPL/0007667/2021 NITYA @ SOUBHAGYA SAHU SATYA RANJAN MULIA JARAPADA /102 /2021

VS VS JMFC, CHHENDIPADA(Anugul *)

STATE OF ODISHA GR/0000336/2021

57 BLAPL/0007668/2021 JUDHISTIR PRADHAN LAXMIDHAR DASH  / /0
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VS VS SPL JUDGE, KHALLIKOTE(Ganjam)

STATE OF ODISHA 2(A)CC/0000007/2021

58 BLAPL/0007669/2021 SRIKANTA SAHOO SATYA RANJAN MULIA DHENKANAL SADAR /97 /2020

VS VS DISTRICT & SESSIONS JUDGE,DHENKANAL(Dhenkanal)

STATE OF ODISHA CT/0000001/2021

59 BLAPL/0007670/2021 PABITRA MOHAN PATRA @ GEDU BISHNU PRASAD PRADHAN PURI SADAR /209 /2018

VS VS 3RD ADDL. DISTRICT JUDGE,PURI(Puri)

STATE OF ODISHA ST/0000008/2019

60 BLAPL/0007671/2021 BASANTA SAHOO PRAVASH CH JENA KHUNTUNI /99 /2020

VS VS S.D.J.M.-CIVIL JUDGE (JD),ATHGARH(Cuttack)

STATE OF ODISHA CT/0000367/2020

61 BLAPL/0007672/2021 SK. JULFIKAR DEVASHIS PANDA  / /0

VS VS SPECIAL JUDGE, PURI(Puri)

STATE OF ODISHA (EXCISE) TR/0000053/2021

62 BLAPL/0007673/2021 DULA@ JODA ORAM SUSIL KUMAR PATTNAIK K.BALANG /54 /2018

VS VS ADDL.SESSIONS JUDGE,BONAI(Sundargarh)

STATE OF ODISHA ST/0000003/2019

63 BLAPL/0007674/2021 MAHENDRA PRASAD AMULYA RATNA PANDA KOIDA /67 /2021

VS VS S.D.J.M.-CIVIL JUDGE (SD),BONAI(Sundargarh)

STATE OF ODISHA GR/0000463/2021

64 BLAPL/0007675/2021 RAMESH KUMAR AMULYA RATNA PANDA KOIDA /67 /2021

VS VS S.D.J.M.-CIVIL JUDGE (SD),BONAI(Sundargarh)

STATE OF ODISHA GR/0000463/2021

65 BLAPL/0007676/2021 SHUSADEBA PRADHAN RAJIB LOCHAN PATTNAIK  / /0

VS VS SPECIAL JUDGE, PHULBANI(Kandhamal)

STATE OF ODISHA 2(A)CC/0000017/2021

66 BLAPL/0007677/2021 SANTOSH KUMAR SINGH AMULYA RATNA PANDA KOIDA /67 /2021

VS VS S.D.J.M.-CIVIL JUDGE (SD),BONAI(Sundargarh)

STATE OF ODISHA GR/0000463/2021

67 BLAPL/0007678/2021 MALLILATA DAS H.S.MISHRA BALASORE VIGILANCE /14 /2021

VS VS SPL.JUDGE (VIG),BALASORE(Baleshwar)

STATE OF ODISHA(VIG.) GR/0000004/2021

68 BLAPL/0007679/2021 BIJAY XALXO SOUMYA RANJAN DAS SUNDARGARH SADAR /190 /2021

VS VS S.D.J.M.-CIVIL JUDGE (SD),SUNDERGARH(Sundargarh)
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STATE OF ODISHA GR/0001093/2021

69 BLAPL/0007680/2021 PRAMOD @ BAPI SAHOO DURGA PRASAD PATTANAIK TIRTOL /256 /2016

VS VS SPECIAL JUDGE,JAGATSINGHPUR(Jagatsinghapur *)

STATE OF ODISHA Spl/0000019/2016

70 BLAPL/0007681/2021 LAXMAN DIBAKA S.S.RAY (2) CHANDRAPUR /44 /2020

VS VS A.D.J., GUNUPUR(Rayagada *)

STATE OF ODISHA TR/0000038/2020

71 BLAPL/0007682/2021 MITHUN HARI SIDHARTHA DAS JUJUMURA /136 /2020

VS VS DISTRICT & SESSIONS JUDGE,SAMBALPUR(Sambalpur)

STATE OF ODISHA ST/0000026/2021

72 BLAPL/0007683/2021 KEDARNATH RAJU @ JAGA ANANTA NARAYAN PATTANAYAK SUNABEDA /102 /2020

VS VS ADDL.SESSIONS JUDGE CUM SPECIAL JUDGE,KORAPUT(Koraput)

STATE OF ODISHA TR/0000037/2020

73 BLAPL/0007684/2021 BADA @ SANJAYA KUMAR MAJHI JAJATI KESHARI KHUNTIA INDUSTRIAL /100 /2020

VS VS ()

STATE OF ODISHA //

74 BLAPL/0007685/2021 TEDA PUSPATI (T.P) SRI PRASAD @ BABULU ANANTA NARAYAN PATTANAYAK SUNABEDA /102 /2020

VS VS ADDL.SESSIONS JUDGE CUM SPECIAL JUDGE,KORAPUT(Koraput)

STATE OF ODISHA TR/0000037/2020

75 BLAPL/0007686/2021 BISWANATH PARIDA @ KATICHHUA BASANTA KUMAR DAS MARINE PS AT BALARAMGADI /3 /2021

VS VS S.D.J.M.,BALASORE(Baleshwar)

STATE OF ODISHA CT/0000203/2021

76 BLAPL/0007687/2021 BADA KRUSHNA KHORA RAJIB LOCHAN PATTNAIK UMERKOTE /104 /2004

VS VS ADJ,UMERKOTE(Nabarangapur *)

STATE OF ODISHA CT/0000028/2021

77 BLAPL/0007688/2021 PURUSOTTAM SABAR SURYAKANTA DWIBEDI KEGAON /18 /2021

VS VS SPECIAL JUDGE,BHAWANIPATNA(Kalahandi)

STATE OF ODISHA Spl/0000064/2021

78 BLAPL/0007689/2021 RAGHAB DALEI JYOTIRMAYA SAHOO KHALLIKOTE /277 /2021

VS VS J.M.F.C-ADDL.CIVIL JUDGE (JD),KHALLIKOTE(Ganjam)

STATE OF ODISHA GR/0000599/2021

79 BLAPL/0007690/2021 SURANJAN MAJUMDAR UMAKANTA BARIK UMERKOTE /94 /2021

VS VS ADJ,UMERKOTE(Nabarangapur *)

STATE OF ODISHA TR/0000009/2021
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80 BLAPL/0007691/2021 MASI@ MASIDAS KUJUR ARUN KUMAR BUDHIA RAJGANGPUR /90 /2021

VS VS J.M.F.C.,RAJGANGPUR(Sundargarh)

STATE OF ODISHA GR/0000162/2021

81 BLAPL/0007692/2021 BINOD KUMAR NAYAK SUSANTA KU MISHRA BHARATPUR PS /224 /2021

VS VS DISTRICT & SESIONS JUDGE,BHUBANESWAR(Khordha *)

STATE OF ODISHA TR/0000299/2021

82 BLAPL/0007693/2021 PURUSHOTTAM SAHU SARAT KUMAR JENA KODALA /429 /2021

VS VS J.M.F.C-ADDL.CIVIL JUDGE (JD),KHALLIKOTE(Ganjam)

STATE OF ODISHA GR/0001110/2021

83 BLAPL/0007694/2021 AMIT KUMAR YADAV SURYAKANTA DWIBEDI BISSAMCUTTACK /73 /2021

VS VS A.D.J., GUNUPUR(Rayagada *)

STATE OF ODISHA TR/0000062/2021

84 BLAPL/0007695/2021 LASANTA SANTA TUKUNA KUMAR MISHRA NABARANGAPUR TOWN /291 /2021

VS VS A.D.J.,NAWARANGPUR(Nabarangapur *)

STATE OF ODISHA TR/0000079/2021

85 BLAPL/0007696/2021 BHAJA ORAM NANDA NANDAN MOHAPATRA SUNDARGARH TOWN /20 /2021

VS VS DISTRICT & SESSIONS JUDGE,SUNDERGARH(Sundargarh)

STATE OF ODISHA ST/0000051/2021

86 BLAPL/0007697/2021 SUDHANSU SWAIN SURYAKANTA DWIBEDI  / /0

VS VS S.D.J.M. CIVIL JUDGE (JD),NAYAGARH(Nayagarh *)

STATE OF ODISHA 2(A)CC/0000062/2021

87 BLAPL/0007698/2021 PRASANTA KUMAR BARIK MD.G.MADANI NAIKANI-DIHI /195 /2021

VS VS SPL. JUDGE,BHADRAK(Bhadrak *)

STATE OF ODISHA Spl/0000073/2021

88 BLAPL/0007699/2021 ABDUL MUTALIF @ ABDUL MUTALIB RABI NARAYAN MOHANTY KHARABEL NAGAR P.S. /238 /2021

VS VS S.D.J.M.,BHUBANESWAR(Khordha *)

STATE OF ODISHA CT/0003930/2021

89 BLAPL/0007700/2021 TULU PRADHAN SANJIB KUMAR BHANJADEO KHURDA SADAR /32 /2016

VS VS ()

STATE OF ODISHA //

90 BLAPL/0007701/2021 BHASKAR CH. BEHERA RABI NARAYAN MOHANTY TANGI (KHURDA) /177 /2021

VS VS A.D.J.,BHUBANESWAR(Khordha *)

STATE OF ODISHA TR/0000252/2021

91 BLAPL/0007702/2021 PRAKASH MANHIRA SATYABRATA PANDA TARBHA /37 /2021
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VS VS J.M.F.C, TARAVA(Sonapur *)

STATE OF ODISHA GR/0000038/2021

92 CMAPL/0000219/2021 TARINI THAKURANI MAHAVIDYALAYA,GHATAGAONAMIYA KUMAR MOHANTY(A)  / /

VS VS ()

SIDHARTH KUMAR DAS //

93 CMP/0000465/2021 J.S.FOUNDATTION ANUPAM DASH  / /

VS VS CIVIL JUDGE (SD),ROURKELA(Sundargarh)

MANJIT SINGH CS/0000155/2021

94 CMP/0000466/2021 GUNANIDHI JENA PRAVAT RANJAN SUTAR  / /

VS VS CIVIL JUDGE (SD),JAJPUR(Jajapur *)

AMAR KUMAR JENA IA/0000005/2021

95 CONTC/0005293/2021 RANJAN KUMAR MOHANTY MUKESH PANDA  / /

VS VS ()

BISHNUPADA SETHI, IAS //

96 CONTC/0005294/2021 SURESH CHANDRA SENAPATI MUKESH PANDA  / /

VS VS ()

BISHNUPADA SETHI,IAS //

97 CONTC/0005295/2021 DURYODHAN PARIDA MUKESH PANDA  / /

VS VS ()

BISHNUPADA SETHI,IAS //

98 CONTC/0005296/2021 DEBENDRA KUMAR ROUTRAY MUKESH PANDA  / /

VS VS ()

BISHNUPADA SETHI,IAS //

99 CONTC/0005297/2021 PRASANA KUMAR SAHOO MUKESH PANDA  / /

VS VS ()

BISHNUPADA SETHI,IAS //

100 CONTC/0005298/2021 SANKAR SENAPATI MUKESH PANDA  / /

VS VS ()

BISHNUPADA SETHI,IAS //

101 CONTC/0005299/2021 RATAN SAHU PRADIPTA KUMAR PATTANAYAK  / /

VS VS ()

SATYABRATA SAHU, IAS //

102 CONTC/0005300/2021 DURYODHAN PATRA ADV.  / /

VS VS ()
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SMRUTI RANJAN SATPATHY //

103 CONTC/0005301/2021 SANKARSAN MAHANTA B.N.PARIDA  / /

VS VS ()

SATYABRATA SAHU, IAS //

104 CONTC/0005302/2021 JAGANNATH MEHER B.N.PARIDA  / /

VS VS ()

SATYABRATA SAHU, IAS //

105 CONTC/0005303/2021 JOGENDRA MAHANTA B.N PARIDA  / /

VS VS ()

SATYABRATA SAHU,IAS //

106 CONTC/0005304/2021 CHATRUBHUJA PATRA B.D.SATAPATHY  / /

VS VS ()

SATYABRATA SAHU, IAS //

107 CONTC/0005305/2021 BHABESH BAL B.N PARIDA  / /

VS VS ()

SATYABRATA SAHU,IAS //

108 CONTC/0005306/2021 CHINTAMANI BARIHA ADV.  / /

VS VS ()

SATYABRATA SAHU,IAS //

109 CONTC/0005307/2021 ASWINI KUMAR CHOUDHURY SIDDHARTHA SAMAL  / /

VS VS ()

DHIREN KUMAR SAMAL, ENGINEER IN CHIF, WATER RESOURCES //

110 CONTC/0005308/2021 DAYANIDHI SAHU ADV.  / /

VS VS ()

ANU GARG,IAS //

111 CONTC/0005309/2021 GANANATHA SAHU ADV  / /

VS VS ()

ANU GARG, IAS //

112 CONTC/0005310/2021 MOHAN CHANDRA SAHU @ MOHAN CHARAN SAHUADV.  / /

VS VS ()

ANU GARG, IAS //

113 CONTC/0005311/2021 SARAT CHANDRA SAHU ADV  / /

VS VS ()

ANU GARG, IAS //
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114 CONTC/0005312/2021 LAXMI NARAYAN CHAMPATI NILAMADHAB SARKAR  / /

VS VS ()

ANU GARG,IAS //

115 CONTC/0005313/2021 SUKANTA MUDULI NILAMADHAB SARKAR  / /

VS VS ()

ANU GARG,IAS //

116 CONTC/0005314/2021 PRASANTA KUMAR DAS NILAMADHAB SARKAR  / /

VS VS ()

ASISH THAKRE, IAS //

117 CONTC/0005315/2021 JAMBESWAR SAHOO NILAMADHAB SARKAR  / /

VS VS ()

MERRY KHISLA,CHILD DEVELOPMENT PROJECT OFFICER,KAKATPUR //

118 CONTC/0005316/2021 PRAHALLAD MAJHEE NILAMADHAB SARKAR  / /

VS VS ()

ASISH THAKRE, IAS //

119 CONTC/0005317/2021 JYOTSNAMAYEE DAS ADV.  / /

VS VS ()

RAGHURAM R.IYER, OAS(SAG) //

120 CONTC/0005318/2021 ANTARYAMI PATTANAIK ADV.  / /

VS VS ()

SATYABRATA SAHU,COMMNR. CUM SECY.,S AND ME DEPT. //

121 CONTC/0005319/2021 MAHESWAR MALLICK ADV  / /

VS VS ()

SATYABRATA SAHOO, IAS //

122 CONTC/0005320/2021 BHABANI PRASADA DASH ADV.  / /

VS VS ()

SATYABRATA SAHOO,IAS //

123 CONTC/0005321/2021 SUDHANSU SEKHAR SAHOO ADV.  / /

VS VS ()

SATYABRATA SAHOO,IAS //

124 CONTC/0005322/2021 SANJAY KUMAR DAS ADV  / /

VS VS ()

RANJANA CHOPRA, IAS //

125 CONTC/0005323/2021 KHARATMALL GOUDKHARSEL ADV  / /
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VS VS ()

RANJANA CHOPRA, IAS //

126 CONTC/0005324/2021 SHASADHAR RANA ADV  / /

VS VS ()

RANJANA CHOPRA, IAS //

127 CONTC/0005325/2021 RAJ KUMAR SAHU DEBADATTA MOHANTY  / /

VS VS ()

GHANASHYAM MEHER, O.E.S. SB //

128 CONTC/0005326/2021 PRATAP KUMAR SINGHA ADV  / /

VS VS ()

ASHWINI MISHRA, IAS //

129 CONTC/0005327/2021 SANKARSAN NAYAK B.N.PARIDA  / /

VS VS ()

SATYABRATA SAHU, IAS //

130 CONTC/0005328/2021 LAXMI PRIYA PANDA ASHOK PATTANAIK  / /

VS VS ()

SATYABRATA SAHU,IAS //

131 CONTC/0005329/2021 BASANTA KUMAR RANA ADV  / /

VS VS ()

SANJAYA SINGH, IAS //

132 CONTC/0005330/2021 SUDHIR KUMAR PARIDA ADV  / /

VS VS ()

SANJAYA SINGH, IAS //

133 CONTC/0005331/2021 TAPAN GACHHAYAT BHABANI SANKAR DAS  / /

VS VS ()

KAILASH CHANDRA BEHERA, B.D.O //

134 CONTC/0005332/2021 RAJ KISHOR SWAIN ADV  / /

VS VS ()

DIBYENDU DAS, B.D.O //

135 CONTC/0005333/2021 RINA NAYAK ADV  / /

VS VS ()

SATYABRATA SAHOO, COMMNR CUM SECY.,  S AND ME //

136 CONTC/0005334/2021 DURJANA BHOI ADV  / /

VS VS ()
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ARCHANA PATTNAIK, MANAGING DIRECTOR , ODISHA LIFT IRRIGATION COPORATION LTD //

137 CONTC/0005335/2021 HARIHARA PANDA ADV.  / /

VS VS ()

NIKUNJA BIHARI DHAL,IAS //

138 CONTC/0005336/2021 GITANJALI SWAIN ADV  / /

VS VS ()

SECY., DEPT OF WOMEN AND CHILD DEVELOPMENT AND MISSION SHAKTI //

139 CONTC/0005337/2021 JHUNUBALA BIDHAR ADV  / /

VS VS ()

SECY., DEPT OF WOMEN AND CHILD DEVELOPMENT AND MISSION SHAKTI //

140 CONTC/0005338/2021 MADHUMITA PARIJA ADV  / /

VS VS ()

SECY., DEPT OF WOMEN AND CHILD DEVELOPMENT AND MISSION SHAKTI //

141 CONTC/0005339/2021 TARANGINI SAHU ADV  / /

VS VS ()

SECY., DEPT OF WOMEN AND CHILD DEVELOPMENT AND MISSION SHAKTI //

142 CONTC/0005340/2021 KHULANA SUNDARI DEI ADV  / /

VS VS ()

SECY., DEPT OF WOMEN AND CHILD DEVELOPMENT AND MISSION SHAKTI //

143 CONTC/0005341/2021 KALYANI DASH ADV  / /

VS VS ()

SECY., DEPT OF WOMEN AND CHILD DEVELOPMENT AND MISSION SHAKTI //

144 CONTC/0005342/2021 AMITA BALABANTARAY ADV  / /

VS VS ()

SECY., DEPT OF WOMEN AND CHILD DEVELOPMENT AND MISSION SHAKTI //

145 CONTC/0005343/2021 CHALATA DASH ADV  / /

VS VS ()

SECY., DEPT OF WOMEN AND CHILD DEVELOPMENT AND MISSION SHAKTI //

146 CONTC/0005344/2021 ANJALI BALA MALLICK ADV  / /

VS VS ()

SECY., DEPT OF WOMEN AND CHILD DEVELOPMENT AND MISSION SHAKTI //

147 CONTC/0005345/2021 SARMISTHA CHAKRAVARTY@HIRAMANI SANDILADV  / /

VS VS ()

SECY., DEPT OF WOMEN AND CHILD DEVELOPMENT AND MISSION SHAKTI //
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148 CONTC/0005346/2021 MEENAKSHI PATTNAIK ADV  / /

VS VS ()

SECY., DEPT OF WOMEN AND CHILD DEVELOPMENT AND MISSION SHAKTI //

149 CONTC/0005347/2021 SWAPNA MOHAPATRA ADV  / /

VS VS ()

SECY., DEPT OF WOMEN AND CHILD DEVELOPMENT AND MISSION SHAKTI //

150 CONTC/0005348/2021 SANANTA KUMAR DAS BINAYA KUMAR MOHANTY  / /

VS VS ()

SASNKAR PATRA, SUB REGISTRAR, BALIGUDA //

151 CONTC/0005349/2021 DR.ARUN KUMAR RATH ADV.  / /

VS VS ()

SASWAT MISHRA,IAS //

152 CONTC/0005350/2021 NALIN KUMAR PATNAIK ADV  / /

VS VS ()

ANU GARG, IAS //

153 CONTC/0005351/2021 SAROJ KUMAR NAYAK ADV  / /

VS VS ()

ANU GARG, IAS //

154 CONTC/0005352/2021 RASHMITA ROUT ADV.  / /

VS VS ()

MADKAR SANDEEP SAMPAD,IPS //

155 CONTC/0005353/2021 UTKAL MOHAPATRA ADV  / /

VS VS ()

SATYABRATA SAHU, COMMNR CUM SECY., S AND ME DEPT //

156 CONTC/0005354/2021 VAJAMAN PATRA ADV  / /

VS VS ()

SATYABRATA SAHOO, IAS //

157 CONTC/0005355/2021 PABITRA KUMAR NAYAK ADV.  / /

VS VS ()

SATYABRATA SAHOO,IAS //

158 CONTC/0005356/2021 PRASANTA KUMAR MOHANTY ADV  / /

VS VS ()

SATYABRATA SAHOO, IAS //

159 CONTC/0005357/2021 DEBENDRA KUMAR SAHOO MANOJ PANIGRAHI  / /
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VS VS ()

HEMALATA BAHALIA //

160 CRLA/0000457/2021 P.SRIRAMULU PATRA SMRUTI RANJAN MOHAPATRA KHALLIKOTE /76 /2007

VS VS ()

STATE OF ODISHA //

161 CRLA/0000458/2021 BIRATSINGH MALLICK ANIRUDHA DAS BALLIGUDA /170 /2014

VS VS ()

STATE OF ODISHA //

162 CRLA/0000459/2021 TRINATH BARIK SANJIB KUMAR BHANJADEO TANGI (KHURDA) /194 /2008

VS VS 1ST ADJ CUM SPL.JUDGE,KHURDA(Khordha *)

STATE OF ODISHA TR/0000011/2011

163 CRLA/0000460/2021 PRADEEP KUMAR DALABEHERA MANAS CHAND  / /0

VS VS ()

STATE OF ODISHA(VIG.) //

164 CRLA/0000461/2021 NABA @ NARENDRA NAIK ADHIRAJ MOHANTY KEONJHAR SADAR /9 /2021

VS VS ()

STATE OF ODISHA //

165 CRLLP/0000026/2021 SATYABRATA NAYAK MANAS CHAND  / /0

VS VS ()

SRIDEV KUMAR MUDULI //

166 CRLLP/0000027/2021 SATYABRATA NAYAK MANAS CHAND  / /0

VS VS ()

SRIDEV KUMAR MUDULI //

167 CRLMA/0000202/2021 MANOJ KUMAR DASH BIGYAN KUMAR SHARMA  / /0

VS VS ()

REPUBLIC OF INDIA(CBI) //

168 CRLMC/0001520/2021 SUVENDU PRATAP ROUT BALARAM NAYAK DHENKANAL SADAR /208 /2021

VS VS ()

STATE OF ODISHA //

169 CRLMC/0001521/2021 CHANCHALA BARAI KANISKA RATH SAHID NAGAR P.S. /428 /2020

VS VS ()

STATE OF ODISHA //

170 CRLMC/0001522/2021 SAI KRISHNA B.P.TRIPATHY BALICHANDRAPUR /108 /2016

VS VS ()
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STATE OF ODISHA //

171 CRLMC/0001523/2021 MANGA RAJ DALAI MAHES DAS  / /0

VS VS ()

STATE OF ODISHA //

172 CRLMC/0001524/2021 SANTOSH KUMAR BEHERA ANIRUDHA DAS LALBAG /316 /2020

VS VS ()

STATE OF ODISHA //

173 CRLMC/0001525/2021 KUNJA BIHARI BISWAL A.K.DASH  / /0

VS VS ()

BASANTA MANJARI BISWAL @ BHOI //

174 CRLMC/0001526/2021 PRASANNA PAIKRAY MANAS CHAND BANAPUR P.S. /103 /2016

VS VS ()

STATE OF ODISHA //

175 CRLMC/0001527/2021 PAHALI SAHU LAXMIDHAR MAHAPATRA CHANDRASEKHARPUR /59 /2000

VS VS ()

STATE OF ODISHA //

176 CRLMC/0001528/2021 AJAYA AGARWAL ANIRUDHA DAS  / /0

VS VS ()

STATE OF ODISHA //

177 CRLMC/0001529/2021 SANTOSH KUMAR SETHI @ SETHY PRASANTA KUMAR SAHOO DHARMASALA /554 /2017

VS VS ()

STATE OF ODISHA //

178 CRLMC/0001530/2021 RAHAMA@P.RAMARAO DEBASIS SAHOO  / /0

VS VS ()

STATE OF ODISHA //

179 CRLMC/0001531/2021 SATRUGHAN PRASAD GUPTA SIDHARTHA DAS BARGARH /140 /2020

VS VS ()

STATE OF ODISHA //

180 CRLMC/0001532/2021 PRADYUMNA KUMAR BEHERA DEBA KUMAR RATH CHANDRASEKHARPUR /16 /1996

VS VS ()

STATE OF ODISHA //

181 CRLMC/0001533/2021 DEBENDRA CHINDA SURYAKANTA DWIBEDI LARAMBA /92 /2021

VS VS ()

STATE OF ODISHA //
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182 CRLMC/0001534/2021 NARAYAN JEANA AMIT PRASAD BOSE  / /0

VS VS ()

STATE OF ODISHA //

183 CRLMC/0001535/2021 AJAYA CHANDRA MUDULI GOPAL KRISHNA BEHERA BANDAR MARINE /26 /2021

VS VS ()

STATE OF ODISHA //

184 CRLMC/0001536/2021 AJAYA CHANDRA MUDULI GOPAL KRISHNA BEHERA BANDAR MARINE /27 /2021

VS VS ()

STATE OF ODISHA //

185 CRLMC/0001537/2021 AJAYA CHANDRA MUDULI GOPAL KRISHNA BEHERA BANDAR MARINE /28 /2021

VS VS ()

STATE OF ODISHA //

186 CRLMC/0001538/2021 MANOJ DAS @ KANHA SUSANTA KUMAR BARAL BIDANASI /34 /2011

VS VS ()

STATE OF ODISHA //

187 CRLMC/0001539/2021 SUBASH PADHAN JAYADEBA BEHERA DUNGURIPALI /27 /2021

VS VS ()

STATE OF ODISHA //

188 CRLMP/0001549/2021 PRIYADARSINI SWAIN SIDDHARTHA SAMAL  / /0

VS VS ()

STATE OF ODISHA //

189 CRLMP/0001550/2021 BHAGIRATHI BEHERA ANIRUDHA DAS  / /0

VS VS ()

STATE OF ODISHA //

190 CRLMP/0001551/2021 CHANDRAMANI SINGH DILLIP KUMAR PARIDA  / /0

VS VS ()

IIC,KUMBHARPADA POLICE STATION //

191 CRLMP/0001552/2021 GOURANGA SAHOO MANOJ KUMAR PANDA BHUBAN /158 /2021

VS VS ()

STATE OF ODISHA //

192 CRLMP/0001553/2021 MANOJ KUMAR SWAIN KARTIK CHANDRA TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //

193 CRLMP/0001554/2021 ANNAPURNA ROUT @ SAHOO PRADIPTA KISHORE BHUYAN MAHANGA /34 /2014
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VS VS DISTRICT & SESSIONS JUDGE,CUTTACK(Cuttack)

STATE OF ODISHA ST/0000263/2015

194 CRLMP/0001555/2021 SULEKHA MALLICK JAYADEEP PAL  / /0

VS VS ()

STATE OF ODISHA //

195 CRLMP/0001556/2021 BISWARANJAN SAHOO LAXMI NARAYAN RAYATSINGH  / /0

VS VS ()

STATE OF ODISHA //

196 CRLREV/0000324/2021 SUKHRANJAN HALDAR NEELAKANTHA PANDA  / /0

VS VS ()

STATE OF ODISHA //

197 CRLREV/0000325/2021 SALMAN PRADHAN@MALLIK SOUBHAGYA KUMAR DASH PHULBANI TOWN /7 /2013

VS VS DISTRICT & SESSIONS JUDGE ,PHULBANI(Kandhamal)

STATE OF ODISHA CRA/0000016/2015

198 CRLREV/0000326/2021 P.HIMANSU SEKHAR PATRO LAMBODAR ACHARI  / /0

VS VS ()

T.NAGESWAR SUBUDHI //

199 CRLREV/0000327/2021 DAITARI MEHER BHABANI SHANKAR DASPARIDA JUNAGARH /84 /2004

VS VS ()

STATE OF ODISHA //

200 CRLREV/0000328/2021 BANGURU @ SANJAY GOCHHAYAT BHARAT BHUSAN ROUTRAY KHAMAR /58 /2021

VS VS ()

STATE OF ODISHA //

201 MACA/0000320/2021 SHARADA PATTNAIK DURGA CHARAN DEY  / /

VS VS IV M.A.C.T,CUTTACK(Cuttack)

BIDYUT GHOSH Mac/0000262/2016

202 MACA/0000321/2021 THE DIVISIONAL MANAGER, ORIENTAL INSURANCE COMPANY LTDADAM ALI KHAN  / /

VS VS A.D.J.,DEOGARH(Debagarh *)

BIJA@BIJAY KISAN Mac/0000072/2016

203 MACA/0000322/2021 M/S ORIENTAL INSURANCE COMPANY LTD ADAM ALI KHAN  / /

VS VS II MACT,CUTTACK(Cuttack)

CHANDRAMANI ROUTRAY MISCA/0000302/2001

204 MATA/0000055/2021 BABY SANBAD SHISHIR KUMAR SAMAL  / /

VS VS JUDGE, FAMILY COURT, SAMBALPUR(Sambalpur)
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DIBYA PRASAD SANBAD CP/0000071/2016

205 RSA/0000096/2021 P.AMARENDRA SENAPATI TANMAY MISHRA  / /

VS VS A.D.J.,CHATRAPUR(Ganjam)

P.SABITRI SENAPATI RFA/0000004/2018

206 RSA/0000097/2021 BALLAB JENA PRAKASH RANJAN BARIK  / /

VS VS A.D.J.,BARIPADA(Mayurbhanj)

PRANABALLAV JENA RFA/0000052/2016

207 RVWPET/0000166/2021 DIRECTOR, CENTRAL INSTITUTE OF FRESH WATER AQUA CULTUREJANMEJAYA RAY  / /

VS VS ()

SARAT CHANDRA KHUNTIA //

208 TRP(C)/0000270/2021 DAMAYANTI PRUSTY AJIT CHANDRA MOHAPATRA  / /

VS VS JUDGE, FAMILY COURT,JAJPUR(Jajapur *)

PADAN PRUSTY CP/0000178/2021

209 TRP(C)/0000271/2021 SUNITA BARMAN PADMA CHARAN PATTANAIK  / /

VS VS JUDGE FAMILY COURT,KHURDA(Khordha *)

JITENDRA BURMAN CP/0000036/2020

210 TRP(C)/0000272/2021 SUSRI SANGITA SWAIN RABINDRA KUMAR PRUSTY  / /

VS VS JUDGE,FAMILY COURT,JAGATSINGPUR(Jagatsinghapur *)

JYOTI PRAKASH SWAIN CP/0000166/2021

211 TRP(C)/0000273/2021 JYOTSNA RANI KHATUA LALITENDU MISHRA  / /

VS VS JUDGE,FAMILY COURT,JAGATSINGPUR(Jagatsinghapur *)

SAMIR RANJAN BEHERA CP/0000054/2016

212 TRP(C)/0000274/2021 TAPAS KUMAR JENA SANJIT KUMAR DAS  / /

VS VS JUDGE FAMILY COURT,ROURKELA(Sundargarh)

SUJATA JENA CP/0000168/2021

213 WA/0000707/2021 CHANDRA SEKHAR DASH RABI NARAYAN NAYAK  / /

VS VS ()

STATE OF ODISHA //

214 WA/0000708/2021 TRILOCHANA PRADHAN PRAFULLA CHANDRA ACHARYA  / /

VS VS ()

STATE OF ODISHA //

215 WA/0000709/2021 ASHOK KUMAR PARIDA NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //
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216 WP(C)/0027297/2021 BISWAJIT SWAIN NALINI KANTA DASH  / /

VS VS ()

CHIEF MANAGER-CUM-AO,UNION BANK OF INDIA //

217 WP(C)/0027298/2021 SULEMAN EKKA PRASANTA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

218 WP(C)/0027300/2021 BHAGIRATHI BEHERA RAJENDRA KUMAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //

219 WP(C)/0027302/2021 SYLVERIUS TOPPO PRASANTA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

220 WP(C)/0027303/2021 M/S.HARI OM BHANDAR BIPLAB P.B. BAHALI  / /

VS VS ()

AO,UNION BANK OF INDIA //

221 WP(C)/0027304/2021 M/S RUTUPARNA CONSTRUCTION BIJAYA KUMAR ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0027305/2021 M/S RUTUPARNA CONSTRUCTION BIJAYA KUMAR ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

223 WP(C)/0027306/2021 SANDHYARANI BEHERA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0027307/2021 FAKIR CHANDRA DAS MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0027308/2021 SANJUKTA BEHERA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

226 WP(C)/0027309/2021 MANORAMA DEI MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

227 WP(C)/0027310/2021 SUDHANSUBALA PRADHAN MANAS RANJAN PADHI  / /
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VS VS ()

STATE OF ODISHA //

228 WP(C)/0027311/2021 SAROJINI JENA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

229 WP(C)/0027312/2021 KISHORE KUMAR JENA KSHIROD KUMAR PAHIL  / /

VS VS ()

STATE OF ODISHA //

230 WP(C)/0027313/2021 KSHETRABASI ALUK MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0027314/2021 PURNA CHANDRA SAHOO MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

232 WP(C)/0027315/2021 HEMANTA OJHA PRIYA RANJAN SINGH  / /

VS VS ()

UNION OF INDIA //

233 WP(C)/0027316/2021 PABITRA MOHAN JENA MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

234 WP(C)/0027317/2021 ABHAYA CHARAN SAHOO MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0027318/2021 BAIKUNTHA BIHARI PRADHAN MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

236 WP(C)/0027319/2021 SAKINA BEGAM MANAS RANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //

237 WP(C)/0027320/2021 TIKESWAR DAS KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

238 WP(C)/0027321/2021 BISWANATH PANDA KRISHNA CHANDRA SAHU  / /

VS VS ()
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STATE OF ODISHA //

239 WP(C)/0027322/2021 KESHABA SAHU KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

240 WP(C)/0027323/2021 BODDANA VENKET RAO KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

241 WP(C)/0027324/2021 ANJALI GHADEI PABITRA KUMAR BEHERA  / /

VS VS ()

STATE OF ODISHA //

242 WP(C)/0027325/2021 BHIMASINGH MALIK KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

243 WP(C)/0027326/2021 GAJANAN GAHIR DILIP KUMAR SAHU  / /

VS VS ()

DISTRICT MAGISTRATE AND COLLECTOR, BARGARH //

244 WP(C)/0027327/2021 SATYABRATA MOHANTY SUKANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0027328/2021 PANCHANAN GAHIR DILLIP KUMAR SAHU  / /

VS VS ()

DM AND COLLECTOR,BARGARH //

246 WP(C)/0027329/2021 RAKESH ROSHON BEHERA MANAS PATI  / /

VS VS ()

STATE OF ODISHA //

247 WP(C)/0027330/2021 SUSANTA KUMAR SAMAL BIRAJA PRASANNA DAS  / /

VS VS ()

STATE OF ODISHA //

248 WP(C)/0027331/2021 KAILASH CHANDRA SAHOO MANAS RANJAN KHATUA  / /

VS VS ()

COMMNR., CONSOLIDATION, CUTTACK //

249 WP(C)/0027332/2021 KRUSHNA JHARA DILLIP KUMAR SAHU  / /

VS VS ()

DM AND COLLECTOR,BARGARH //

Page 22/73



ORISSA HIGH COURT

FILING REPORT AS ON :06/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

250 WP(C)/0027333/2021 KAILASH CHANDRA SAHOO MANAS RANJAN KHATUA  / /

VS VS ()

COMMNR., CONSOLIDATION, CUTTACK //

251 WP(C)/0027334/2021 KALAKAR MISHRA DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

252 WP(C)/0027335/2021 GAJENDRA BEHERA LALATENDU SAMAL  / /

VS VS ()

PRINCIPAL SECY TO GOVT. OF ODISHA //

253 WP(C)/0027336/2021 KAILASH CHANDRA SAHOO MANAS RANJAN KHATUA  / /

VS VS ()

COMMNR., CONSOLIDATION, CUTTACK //

254 WP(C)/0027337/2021 BIGHNARAJ JUNDI SANJIB MOHANTY  / /

VS VS ()

STATE OF ODISHA //

255 WP(C)/0027338/2021 AJIT KUMAR DASH ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0027339/2021 KAILASH CHANDRA SAHOO MANAS RANJAN KHATUA  / /

VS VS ()

COMMNR., CONSOLIDATION, CUTTACK //

257 WP(C)/0027340/2021 KAILASH CHANDRA SAHOO MANAS RANJAN KHATUA  / /

VS VS ()

COMMNR., CONSOLIDATION, CUTTACK //

258 WP(C)/0027341/2021 RABINDRA KUMAR NAYAK ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0027342/2021 KAILASH CHANDRA SAHOO MANAS RANJAN KHATUA  / /

VS VS ()

COMMNR., CONSOLIDATION, CUTTACK //

260 WP(C)/0027343/2021 BALARAM HARIJAN LAXMI PRASAD DWIVEDY  / /

VS VS ()

STATE OF ODISHA //

261 WP(C)/0027344/2021 BICHITRANANDA SAHOO PRASANTA KUMAR MISHRA  / /
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VS VS ()

STATE OF ODISHA //

262 WP(C)/0027346/2021 HARE KRUSHNA MAHAPATRA PRANAYA KISHORE HARICHANDAN  / /

VS VS ()

ADDITIOAL CT AND GST OFFICER //

263 WP(C)/0027347/2021 SAROJINI DALEI ROHIT RANJAN RAY  / /

VS VS ()

STATE OF ODISHA //

264 WP(C)/0027348/2021 SHANKSHANA MAHANTA SARATHI JYOTI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

265 WP(C)/0027349/2021 INDIRA GANDHI MEMORIAL HIGHER SEC. SCHOOL OF SCIENCE AND TECHNOLOGYDAYANIDHI MISHRA  / /

VS VS ()

REGIONAL HEAD,BBSR(EPFO) //

266 WP(C)/0027350/2021 HARI KESAB NAYAK ROHIT RANJAN RAY  / /

VS VS ()

STATE OF ODISHA //

267 WP(C)/0027351/2021 SHYAM SUNDAR DORA AMIT KUMAR SAA  / /

VS VS ()

STATE OF ODISHA //

268 WP(C)/0027352/2021 PRAKASH NAIK AKSHAYA KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //

269 WP(C)/0027353/2021 MD. NAWAB ASMIYA RANJAN MAJHI  / /

VS VS ()

R.T.O., DHENKANAL //

270 WP(C)/0027354/2021 PIYUSH KUMAR JENA SOMANATH MISHRA  / /

VS VS ()

STATE OF ODISHA //

271 WP(C)/0027355/2021 RABINDRA KUMAR MUDULI SAMARENDRA PATTNAIK  / /

VS VS ()

COLLECTOR-CUM-DM,PURI //

272 WP(C)/0027357/2021 NIRANJAN KUMAR SENA GAJENDRA KUMAR KHILAR  / /

VS VS ()
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AO,UNION BANK OF INDIA //

273 WP(C)/0027358/2021 BIKRAM KESHARI DEB BAIDHARA SAHOO  / /

VS VS ()

STATE OF ODISHA //

274 WP(C)/0027359/2021 SK. SAFIRUDIN GANESH PRASAD SAMAL  / /

VS VS ()

COLLECTOR, JAJPUR //

275 WP(C)/0027360/2021 BIGYAN KUMBHAR PRADEEP KUMAR MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

276 WP(C)/0027361/2021 ANITA ROUT PRAKASH K. MISHRA  / /

VS VS ()

STATE OF ODISHA //

277 WP(C)/0027362/2021 DASHARATHI MUDULI JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

278 WP(C)/0027363/2021 POOJA GUPTA PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

279 WP(C)/0027364/2021 CHAVA VENUGOPAL SANDIPANI MISRA  / /

VS VS ()

STATE OF ODISHA //

280 WP(C)/0027365/2021 ANANTA KUMAR SAHU JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0027366/2021 JANAKALYAN SCHOOL OF NURSING BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

282 WP(C)/0027367/2021 SUMITRA RAJ BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0027368/2021 NARISHAKTI WOMENS SELF HELP GROUP GOPINATH MISHRA  / /

VS VS ()

COLLECTOR-CUM-DISTRICT MAGISTRATE, PURI //
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284 WP(C)/0027369/2021 MANTU CHARAN PAUL JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0027370/2021 DIBAKAR SINGH RAMESH CHANDRA OJHA  / /

VS VS ()

STATE OF ODISHA //

286 WP(C)/0027371/2021 SARAT CHANDRA BEHERA JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

287 WP(C)/0027372/2021 ALOK KUMAR BEHERA SUSANTA KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

288 WP(C)/0027373/2021 DAYAL GRAHACHARYA JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

289 WP(C)/0027374/2021 KHIRADEI PODHA SAROJ KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

290 WP(C)/0027375/2021 UMESH BEHERA@UMESH CHANDRA BEHERASATYA NARAYAN MISHRA 4  / /

VS VS ()

STATE OF ODISHA //

291 WP(C)/0027376/2021 SWAGATIKA SWAIN RABINARAYAN MISHRA  / /

VS VS ()

ODISHA PUBLIC SERVICE COMMISSION //

292 WP(C)/0027377/2021 DINESH PANIGRAHY ANUPAM DASH  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0027378/2021 HIMANSU SEKHAR MISHRA GOPINATH MISHRA  / /

VS VS ()

SETTLEMENT OFFICER, CUTTACK MAJOR SETTLEMENT //

294 WP(C)/0027379/2021 HRUSIKESH BISWAL KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0027380/2021 OMM PRAKASH SENAPATI GOPINATH MISHRA  / /
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VS VS ()

CBSE //

296 WP(C)/0027381/2021 BIBHUTI BHUSAN ACHARYA BHARAT KUMAR MISHRA  / /

VS VS ()

JOINT COMMNR., SETTLEMENT AND CONSOLIDATION //

297 WP(C)/0027382/2021 JAUNA HEMBRAM NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0027383/2021 AJAYA KUMAR MISHRA MANAS CHAND  / /

VS VS ()

STATE OF ODISHA //

299 WP(C)/0027384/2021 HITENDRA KUMAR PRADHAN NIRANJAN LENKA  / /

VS VS ()

D.G. OF EMPLOYMENT AND TRAINING //

300 WP(C)/0027385/2021 KALYANI PAL MANAS PATI  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0027386/2021 SONIA RANI SWAIN PARSURAM MOHAPATRA  / /

VS VS ()

COLLECTOR-CUM-DISTRICT MAGISTRATE, GANJAM //

302 WP(C)/0027387/2021 LATA GIRI SUBRATA PANDA  / /

VS VS ()

THE COLLECTOR OF MAYURBHANJ //

303 WP(C)/0027388/2021 SUSANT KUMAR BHUYAN PARSURAM MOHAPATRA  / /

VS VS ()

COLLECTOR-CUM-DISTRICT MAGISTRATE GANJAM //

304 WP(C)/0027389/2021 MILU SAHOO NIRANJAN LENKA  / /

VS VS ()

D.G. OF EMPLOYMENT AND TRAINING //

305 WP(C)/0027390/2021 DR. SRUTIDHAR ROUT SUBRATA PANDA  / /

VS VS ()

STATE OF ODISHA //

306 WP(C)/0027391/2021 DAMBARUDHAR GIRI KRISHNA CHANDRA SAHU  / /

VS VS ()
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STATE OF ODISHA //

307 WP(C)/0027392/2021 DR.NAGENDRA KUMAR PADHI SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

308 WP(C)/0027393/2021 BISHNU CHARAN MOHANTY BIRENDRA KUMAR  MOHAPATRA  / /

VS VS ()

UNION BANK OF INDIA //

309 WP(C)/0027394/2021 MAGUNI CHARAN BALASHRAM PRIMARY SCHOOLSHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

310 WP(C)/0027395/2021 DEBASIS LENKA ARUN KUMAR PATRA  / /

VS VS ()

STATE OF ODISHA //

311 WP(C)/0027396/2021 RAJEEB KUMAR SAHU RAMA KRISHNA BISOI  / /

VS VS ()

ST AND SC DEVELOPMENT DEPT, ODISHA //

312 WP(C)/0027397/2021 ANSHUMAN SAMANTRAY TANMAY MISHRA  / /

VS VS ()

PUNJAB NATIONAL BANK //

313 WP(C)/0027398/2021 HRUSHIKESH GARDIA SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

314 WP(C)/0027399/2021 NAMITA KUMARI DASH RAMA KRISHNA BISOI  / /

VS VS ()

STATE OF ODISHA //

315 WP(C)/0027400/2021 SARAT CHANDRA BEHERA BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

316 WP(C)/0027401/2021 JYOTI PRAKASH NAIK SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

317 WP(C)/0027402/2021 ALL ODISHA CONTRACTORS ASSOCIATION, BBSRJATINDRA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
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318 WP(C)/0027403/2021 SUMIT KUMAR PADHAN DINESH KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

319 WP(C)/0027404/2021 YASHMITA PANDA MANOJ VERMA  / /

VS VS ()

STATE OF ODISHA //

320 WP(C)/0027405/2021 BHUGOL SENAPATI ANIL KUMAR BHERA  / /

VS VS ()

STATE OF ODISHA //

321 WP(C)/0027406/2021 CHANDRIKA BHOI SAILABALA JENA  / /

VS VS ()

STATE OF ODISHA //

322 WP(C)/0027407/2021 BHAGABAN CHHOTRAY SURYA NARAYAN BISWAL  / /

VS VS ()

AO, BANK OF INDIA, BBSR //

323 WP(C)/0027408/2021 TANUJA MOHANTY P.C.MISHRA  / /

VS VS ()

COMMISSIONER CUM SECRETARY //

324 WP(C)/0027409/2021 PARBATI MURMU SAILABALA JENA  / /

VS VS ()

UNION OF INDIA //

325 WP(C)/0027410/2021 KAILASH CHANDRA SAHOO MANAS RANJAN KHATUA  / /

VS VS ()

COMMNR.,CONSOLIDATION,CUTTACK //

326 WP(C)/0027411/2021 KALLIPALLI SUBHADRA PRAKSH RANJAN BARIK  / /

VS VS ()

BOARD OF SECONDARY EDUCATION //

327 WP(C)/0027412/2021 PURUSOTTAM NAIK ASHOK KUMAR APAT  / /

VS VS ()

STATE OF ODISHA //

328 WP(C)/0027413/2021 ASHOK KUMAR ACHARYA ASHOK PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

329 WP(C)/0027414/2021 K.KRISHNA  RAO PRAKASH RANJAN BARIK  / /

Page 29/73



ORISSA HIGH COURT

FILING REPORT AS ON :06/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

BOARD OF SECONDARY EDUCATION //

330 WP(C)/0027415/2021 KAILASH CHANDRA SAHOO MANAS RANJAN KHATUA  / /

VS VS ()

COMMNR.,CONSOLIDATION,CUTTACK //

331 WP(C)/0027416/2021 TRINATH ROUT B.DASH  / /

VS VS ()

STATE OF ODISHA //

332 WP(C)/0027417/2021 YASHOBANTA DAS PARTHA SARATHI NAYAK  / /

VS VS ()

STATE OF ODISHA //

333 WP(C)/0027418/2021 TAPAN GACHHAYAT BHABANI SANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

334 WP(C)/0027419/2021 ANIRUDHA NAIK ALOK KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

335 WP(C)/0027420/2021 SUJATA NAIK ARIJEET MISHRA  / /

VS VS ()

THE STATE PROJECT DIRECTOR //

336 WP(C)/0027421/2021 BRAHMANANDA PRADHAN SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

STATE OF ODISHA //

337 WP(C)/0027422/2021 SANJAY KUMAR DALAI SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

STATE OF ODISHA //

338 WP(C)/0027423/2021 SHYAMSUNDAR TUDU SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

339 WP(C)/0027424/2021 SAMBHU PANIGRAHI AKSHAYA KUMAR PANDEY  / /

VS VS ()

STATE OF ODISHA //

340 WP(C)/0027425/2021 BIJAYA KUMAR PATRO SIDHESWAR MALLIK  / /

VS VS ()
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STATE OF ODISHA //

341 WP(C)/0027426/2021 THALA MAJHI @ THALA SOREN MITHUN DAS  / /

VS VS ()

BOARD OF REVENUE, ODISHA //

342 WP(C)/0027427/2021 PRASANNA KUMAR SAHU DR.BESURA DAS  / /

VS VS ()

IREL(INDIA LTD) //

343 WP(C)/0027428/2021 BASANTA KUMAR MEKAP PRASANNA KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

344 WP(C)/0027429/2021 MANORANJAN DAS DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

345 WP(C)/0027430/2021 AJAY KUMAR DAS DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

346 WP(C)/0027431/2021 SANTANU KUMAR SEN DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

347 WP(C)/0027432/2021 RAMESH KUMAR BAITHARU SATYA PRAKASH NATH  / /

VS VS ()

STATE OF ODISHA //

348 WP(C)/0027433/2021 SUMITRA DUTTA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

349 WP(C)/0027434/2021 HIMANSHU SEKHAR PANDA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

350 WP(C)/0027435/2021 SHIBANI LENKA MANOJ KUMAR MOHANTY  / /

VS VS ()

DIRECTOR GENERAL, CENTRAL INDUSTRIAL SECURITY FORCEMR.P.K.PARHI(ASG) //

351 WP(C)/0027436/2021 KUNJA BIHARI PRADHAN DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
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352 WP(C)/0027437/2021 ARUNA KUMARI KAR RAJIB BIHARI MISHRA  / /

VS VS ()

STATE OF ODISHA //

353 WP(C)/0027438/2021 RAJANIKANTA PRAMANIK DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

354 WP(C)/0027440/2021 PURNA CHANDRA BARIK DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

355 WP(C)/0027441/2021 SHANKARSAN JENA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

356 WP(C)/0027442/2021 JANARDAN MISHRA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

357 WP(C)/0027444/2021 SHARAD CHANDRA PATHAK  / /

VS VS ()

UNION OF INDIA //

358 WP(C)/0027445/2021 MANOJ KUMAR MOHANTY DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

359 WP(C)/0027446/2021 SHANTILATA ROUTRAY BIDYADHAR MANSINGH  / /

VS VS ()

STATE OF ODISHA //

360 WP(C)/0027447/2021 KRUSHNA CHANDRA PARIDA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

361 WP(C)/0027448/2021 MANJULA TOPPO RABINDRA NATH PRUSTY  / /

VS VS ()

STATE OF ODISHA //

362 WP(C)/0027449/2021 SNEHALATA NAYAK RABINDRA NATH PRUSTY  / /

VS VS ()

STATE OF ODISHA //

363 WP(C)/0027450/2021 GOURI SANKAR BRAHMA DILLIP KUMAR MOHAPATRA  / /
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VS VS ()

STATE OF ODISHA //

364 WP(C)/0027451/2021 M/S.SONEPUR TECHNO ENGINEERING PVT. LTD.ABHILASH MISHRA  / /

VS VS ()

UNION BANK OF INDIA //

365 WP(C)/0027452/2021 SATYADEV BANCHHOR BIVUDATTA CHALAN  / /

VS VS ()

STATE OF ODISHA //

366 WP(C)/0027453/2021 MADHUSUDAN DASH PURUSOTTAM CHULI  / /

VS VS ()

STATE OF ODISHA //

367 WP(C)/0027454/2021 DADHIBABANA TRIPATHY DEBARAJ MOHANTY  / /

VS VS ()

STATE OF ODISHA //

368 WP(C)/0027455/2021 RAJKISHORI KERKETTA RABINDRA NATH PRUSTY  / /

VS VS ()

STATE OF ODISHA //

369 WP(C)/0027456/2021 SRIPATI CHARAN PATRA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

370 WP(C)/0027457/2021 SANTOSH KUMAR BISOYI CHINMAYA KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

371 WP(C)/0027458/2021 RASHMI RANJAN PRADHAN BUDHADEV ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

372 WP(C)/0027459/2021 PANCHANAN SAU DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

373 WP(C)/0027460/2021 NANI GOPAL DAS DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

374 WP(C)/0027461/2021 M/S ODYSSEY ADVANCED TELEMATS SYSTEMSSUBASH CHANDRA PANI  / /

VS VS ()
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R T O,BBSR-1 //

375 WP(C)/0027462/2021 SANTI LATA GIRI DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

376 WP(C)/0027463/2021 JITENDRA KUMAR PATTANAIK SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

377 WP(C)/0027464/2021 BIJAY KUMAR SAHU SUBHENDU KUMAR NAYAK  / /

VS VS ()

THE COMMNR.,LR AND S,ODISHA //

378 WP(C)/0027465/2021 BHUBANANDA ACHARYA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

379 WP(C)/0027466/2021 SUNIL BARIK S.K.SAMAL  / /

VS VS ()

STATE OF ODISHA //

380 WP(C)/0027467/2021 NIRMALA BAHALIA SUBASH CHANDRA PANI  / /

VS VS ()

R.T.O.CHANDIKHOLE //

381 WP(C)/0027468/2021 PRANAKRUSHNA SAHOO DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

382 WP(C)/0027469/2021 BIJAYA KUMAR SAHU SUBHENDU KUMAR NAYAK  / /

VS VS ()

THE COMMNR.,LR AND S,ODISHA //

383 WP(C)/0027470/2021 BIJAYA KUMAR SAHU SUBHENDU KUMAR NAYAK  / /

VS VS ()

THE COMMNR.,LR AND S,ODISHA //

384 WP(C)/0027471/2021 SANJAY KUMAR MISHRA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

385 WP(C)/0027472/2021 GOLAK CHANDRA BARIK SUBASH CHANDRA PANI  / /

VS VS ()

R.T.O.CHANDIKHOLE //

Page 34/73



ORISSA HIGH COURT

FILING REPORT AS ON :06/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

386 WP(C)/0027473/2021 SURATHA CHANDRA SAHOO DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

387 WP(C)/0027474/2021 M/S ODYSSEY ADVANCE TELEMATICS SYSTEMSUBASH CHANDRA PANI  / /

VS VS ()

R.T.O.BHUBANESWAR-1 //

388 WP(C)/0027475/2021 CHINMAY KUMAR PANDA MUNMUN PANDA  / /

VS VS ()

STATE OF ODISHA //

389 WP(C)/0027476/2021 DEBENDRA SASMAL DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

390 WP(C)/0027477/2021 TRIBIKRAM BEURA KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

391 WP(C)/0027478/2021 SIBA PRASAD PARIDA BIBEKANANDA BHUYAN  / /

VS VS ()

STATE OF ODISHA //

392 WP(C)/0027479/2021 GOBINDA CHARAN JENA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

393 WP(C)/0027480/2021 NILAMBARI MISHRA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

394 WP(C)/0027481/2021 MALAYA KUMAR GIRI  / /

VS VS ()

THE SUB-DIVISIONAL JUDICIAL MAGISTRATE JHARSUGUDA //

395 WP(C)/0027482/2021 INDUMATI DAS MITHUN DAS  / /

VS VS ()

BASANTI BEHERA //

396 WP(C)/0027483/2021 SANDIP KUMAR  SETHI JYOTI PATNAIK  / /

VS VS ()

STATE OF ODISHA //

397 WP(C)/0027484/2021 S.BHASKAR RAO BRAJA MOHAN SARANGI  / /
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VS VS ()

R.T.O.,BARBIL //

398 WP(C)/0027485/2021 TIKESWAR GADTIYA PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

399 WP(C)/0027486/2021 TRINATH PRADHAN PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

400 WP(C)/0027487/2021 S.BHASKAR RAO BRAJA MOHAN SARANGI  / /

VS VS ()

R.T.O.,JHARSUGUDA //

401 WP(C)/0027488/2021 SUBARNA THELA PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

402 WP(C)/0027489/2021 TABREJ ALAM BRAJA MOHAN SARANGI  / /

VS VS ()

R.T.O.,SUNDARGARH //

403 WP(C)/0027490/2021 HARIPRIYA MAJHI BIVUDATTA CHALAN  / /

VS VS ()

STATE OF ODISHA //

404 WP(C)/0027491/2021 CHAITANYA SAHU PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

405 WP(C)/0027492/2021 PANKAJINI NAYAK BRAJA MOHAN SARANGI  / /

VS VS ()

R.T.O.,SUNDARGARH //

406 WP(C)/0027493/2021 GHANASHYAM BUDEK PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

407 WP(C)/0027494/2021 SUMANTA NAYAK BRAJA MOHAN SARANGI  / /

VS VS ()

R.T.O.,SUNDARGARH //

408 WP(C)/0027495/2021 DR. SOURABHA RANJAN KHAMARI BIVUDATTA CHALAN  / /

VS VS ()
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STATE OF ODISHA //

409 WP(C)/0027496/2021 RENU SAHU PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

410 WP(C)/0027497/2021 PRAFULLA KUMAR SARANGI ANKITA MUKHARJI  / /

VS VS ()

STATE OF ODISHA //

411 WP(C)/0027498/2021 SAMARU DANDASENA PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

412 WP(C)/0027499/2021 MANARANJAN PANIGRAHI PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

413 WP(C)/0027500/2021 GAJRAJ SABAR PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

414 WP(C)/0027501/2021 PABITRA MOHAN SAHOO AMIYA KUMAR CHHATOI  / /

VS VS ()

STATE OF ODISHA //

415 WP(C)/0027502/2021 TEJRAJ BISWAL PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

416 WP(C)/0027503/2021 GUNANIDHI NIAL PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

417 WP(C)/0027504/2021 GOPABANDHU PADHAN PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

418 WP(C)/0027505/2021 GAJENDRA SAHOO AMIYA KUMAR CHHATOI  / /

VS VS ()

COLLECTOR AND DM, KEONJHAR //

419 WP(C)/0027506/2021 SUKADEV MANHIRA PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //
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420 WP(C)/0027507/2021 JIBARDHAN PADHAN PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

421 WP(C)/0027508/2021 GIRIJA SANKAR PRASAD MISHRA NIRA SUNDAR PANDA  / /

VS VS ()

STATE OF ODISHA //

422 WP(C)/0027509/2021 RATNA PADHAN PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

423 WP(C)/0027510/2021 DHANI BEHERA PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

424 WP(C)/0027511/2021 SOUDAMINI MOHANTY NIRA SUNDAR PANDA  / /

VS VS ()

STATE OF ODISHA //

425 WP(C)/0027512/2021 BARANTA BHOI PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

426 WP(C)/0027513/2021 DEBABRATA GUHA NIRA SUNDAR PANDA  / /

VS VS ()

STATE OF ODISHA //

427 WP(C)/0027514/2021 TAPASWINI RAO PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

428 WP(C)/0027515/2021 BABULAL BAGHAR PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

429 WP(C)/0027516/2021 BANSHIDAS BOSE NIRA SUNDAR PANDA  / /

VS VS ()

STATE OF ODISHA //

430 WP(C)/0027517/2021 BALADEV MANHIRA PRADEEP KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

431 WP(C)/0027518/2021 JASOBANTA PANIGRAHI PRADEEP KUMAR ROUT  / /
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VS VS ()

PR AN DW. DEPT, ODISHA //

432 WP(C)/0027519/2021 MANISHA CHOUDHURY ANINDYA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA M/S. SITANSHU MOHAN DWIBEDY, S.LENKA(CAVEATOR)//

433 WP(C)/0027520/2021 SAJID HUSSAIN SAMAYA KUMAR RAY  / /

VS VS ()

THE COMMNR.,LR AND S,ODISHA //

434 WP(C)/0027521/2021 M/S SRI JAGANNATH ALLOYS PVT. LTD. DAMODAR PATI  / /

VS VS ()

CHIEF COMMNR. OF INCOME TAX,BBSR //

435 WP(C)/0027522/2021 SAJID HUSSAIN SAMAYA KUMAR RAY  / /

VS VS ()

THE COMMNR.,LR AND S,ODISHA //

436 WP(C)/0027523/2021 PRADIPTA KUMAR BISWAL SAMAYA KUMAR RAY  / /

VS VS ()

THE COMMNR.,LR AND S,ODISHA //

437 WP(C)/0027524/2021 M/S SRI JAGANNATH ALLOYS PVT. LTD. DAMODAR PATI  / /

VS VS ()

CHEIF COMMISSIONER ,INCOME TAX //

438 WP(C)/0027525/2021 PRADIPTA KUMAR BISWAL SAMAYA KUMAR RAY  / /

VS VS ()

THE COMMNR.,LR AND S,ODISHA //

439 WP(C)/0027526/2021 BHARAT CHANDRA SI BISWA PRAKSH DHAL  / /

VS VS ()

STATE OF ODISHA //

440 WP(C)/0027527/2021 PRADIPTA KUMAR BISWAL SAMAYA KUMAR RAY  / /

VS VS ()

THE COMMNR.,LR AND S,ODISHA //

441 WP(C)/0027528/2021 SUBHENDU KUMAR SAMAL MANORANJAN MISHRA  / /

VS VS ()

STATE OF ODISHA //

442 WP(C)/0027529/2021 MALAYA KUMAR MUND JASHOBANTA DASH  / /

VS VS ()
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STATE OF ODISHA //

443 WP(C)/0027530/2021 GUL MAHAMMAD KHAN SAMAYA KUMAR RAY  / /

VS VS ()

THE COMMNR.,LR AND S,ODISHA //

444 WP(C)/0027531/2021 SURAVI DALNAIK NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //

445 WP(C)/0027532/2021 MALAYA KUMAR MUND JASHOBANTA DASH  / /

VS VS ()

STATE OF ODISHA //

446 WP(C)/0027533/2021 M/S NATIONAL ENTERPRISERS, CUTTACK V.NARASINGH  / /

VS VS ()

STATE OF ODISHA //

447 WP(C)/0027534/2021 SUNIL KUMAR DALAI KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

448 WP(C)/0027535/2021 MALAYA KUMAR MUND JASHOBANTA DASH  / /

VS VS ()

STATE OF ODISHA //

449 WP(C)/0027536/2021 JAGABANDHU SWAIN ASHOK KUMAR ROUT  / /

VS VS ()

R.T.O.CUTTACK //

450 WP(C)/0027537/2021 JAGANNATH BEHERA TRILOCHAN PANIGRAHI  / /

VS VS ()

BRANCH MANAGER,ICICI BANK //

451 WP(C)/0027538/2021 KAMALAKANTA PANDA UMAKANTA MISHRA  / /

VS VS ()

STATE OF ODISHA //

452 WP(C)/0027539/2021 PURNANANDA SAMAL ASHOK KUMAR ROUT  / /

VS VS ()

R.T.O,JAGATSINGHPUR //

453 WP(C)/0027540/2021 TAPAS KUMAR BARAL SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., BBSR //
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454 WP(C)/0027541/2021 PRAKASH SWAIN ASHOK KUMAR ROUT  / /

VS VS ()

R.T.O CUTTACK //

455 WP(C)/0027542/2021 SEKH SAKIL SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., CHANDIKHOLE //

456 WP(C)/0027543/2021 UPENDRA NATH ASHOK KUMAR ROUT  / /

VS VS ()

R.T.O.CUTTACK //

457 WP(C)/0027544/2021 DEBASIS CHANDRA NAYAK TRILOCHAN PANIGRAHI  / /

VS VS ()

COLLECTOR,PURI //

458 WP(C)/0027545/2021 TAPAS KUMAR BARAL SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., BBSR //

459 WP(C)/0027546/2021 BABUL NAIK @ NAYAK C.K.AGRAWAL  / /

VS VS ()

STATE OF ODISHA //

460 WP(C)/0027547/2021 BRAJABANDHU NATH PRADEEP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

461 WP(C)/0027548/2021 MADHUSUDAN ROUT SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., BALASORE //

462 WP(C)/0027549/2021 PRABHAT@PRAVAT KUMAR NAYAK TRILOCHAN PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

463 WP(C)/0027550/2021 BINAYAK SUNDARAY SARAT CHANDRA MAKEP  / /

VS VS ()

CHEIF ENGINEER,GANDARPUR //

464 WP(C)/0027551/2021 RABINDRA KUMAR BARAL SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., BBSR //

465 WP(C)/0027552/2021 BIJAYA KUMAR MOHAPATRA PRASANNA KUMAR DASH  / /
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VS VS ()

STATE OF ODISHA //

466 WP(C)/0027553/2021 PRAGYAN KUMARI SAHU SOUBHAGYA S.DAS  / /

VS VS ()

THE CHSE, ODISHA //

467 WP(C)/0027554/2021 MANARANJAN SAHU SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., BALASORE //

468 WP(C)/0027555/2021 RABINDRANATH SAHOO TRILOCHAN PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

469 WP(C)/0027556/2021 SATYANARAYAN DASH ANIL KUMAR BEHERA  / /

VS VS ()

STATE OF ODISHA //

470 WP(C)/0027557/2021 SANTOSH KUMAR SAMANTARAY JAYADEBA BEHERA  / /

VS VS ()

STATE OF ODISHA //

471 WP(C)/0027558/2021 PRADEEP PRADHAN SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., BALASORE //

472 WP(C)/0027559/2021 MANOJ KUMAR SWAIN SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., CUTTACK //

473 WP(C)/0027560/2021 PRADIPTA KUMAR TRIPATHY BHOJARAJ SETHI  / /

VS VS ()

STATE OF ODISHA //

474 WP(C)/0027561/2021 PRAVAT KUMAR SATAPATHY SITANSU MOHAN SINGH  / /

VS VS ()

R.T.O., ANGUL //

475 WP(C)/0027562/2021 DILIP KUMAR SAMANTRAY SUSANTA KUMAR DASH  / /

VS VS ()

MEMBER, BOARD OF REVENUE, CUTTACK //

476 WPCRL/0000126/2021 NIRANJAN ROUT PRAMODA KUMAR MISHRA PATTAMUNDAI /201 /2021

VS VS ()
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STATE OF ODISHA //

477 WPCRL/0000127/2021 PRABHASINI SATAPATHY KURESH PRASAD DASH KABISURYANAGAR (KODALA) /331 /2020

VS VS ()

STATE OF ODISHA //

478 ABLAPL/0011495/2021 DAS BHALU @ DAS BALUGA SARADA PRASAD DASH CHANDILI /71 /2016

VS VS ()

STATE OF ODISHA //

479 ABLAPL/0011496/2021 KRUSHNA CHANDRA PRADHAN @ KRUSHNA PRADHANANITA SAHOO KHANDAPARA /142 /2021

VS VS ()

STATE OF ODISHA //

480 ABLAPL/0011497/2021 SANJAYA KHUNTIA PRAKASH KUMAR BEURA KISSANNAGAR PS /114 /2021

VS VS ()

STATE OF ODISHA //

481 ABLAPL/0011498/2021 TAPAN CHOUDHURY PRASANNA KUMAR MISHRA RAYAGADA TOWN /190 /2021

VS VS S.D.J.M. CIVIL JUDGE (JD),RAYGADA(Rayagada *)

STATE OF ODISHA GR/0000413/2021

482 ABLAPL/0011499/2021 SULOCHANA SAHOO ASHOK KUMAR SAHOO NIKIRAI /165 /2021

VS VS ()

STATE OF ODISHA //

483 ABLAPL/0011500/2021 PRAFULLA KUMAR KAR AJIT KUMAR SAHOO KEONJHAR TOWN /319 /2021

VS VS ()

STATE OF ODISHA //

484 ABLAPL/0011501/2021 JAGADISH CHANDRA SAHOO PRAFULLA KUMAR MAHAPATRA LAHUNIPADA /145 /2021

VS VS ()

STATE OF ODISHA //

485 ABLAPL/0011502/2021 KASHINATH NAYAK @ KASINATH RAJENDRA KUMAR DASH KHAIRA /135 /2021

VS VS ()

STATE OF ODISHA //

486 ABLAPL/0011503/2021 ABHYA @ AJAYA MOHARANA GHANASHYAM MUDULI GONDIA /220 /2021

VS VS ()

STATE OF ODISHA //

487 ABLAPL/0011504/2021 JOGESWAR MANGARAJ SAROJ KUMAR DASH NIRAKARPUR /5 /2017

VS VS ()

STATE OF ODISHA //
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488 ABLAPL/0011505/2021 MANAS @ BHARAT SWAIN BISWARANJAN DALAI CUTTACK SADAR /263 /2021

VS VS ()

STATE OF ODISHA //

489 ABLAPL/0011506/2021 BAIRAGI CHARAN ROUT ASIT KUMAR JENA JENAPUR /216 /2021

VS VS ()

STATE OF ODISHA //

490 ABLAPL/0011507/2021 JAGANNATH DHAREI SARATHI JYOTI MOHANTY AMBABHONA /97 /2021

VS VS ()

STATE OF ODISHA //

491 ABLAPL/0011508/2021 RAJIB MOHANTY CHANDANA MISHRA KHARABEL NAGAR P.S. /277 /2021

VS VS ()

STATE OF ODISHA //

492 ABLAPL/0011509/2021 SAURI NAHAK JYOTIRMAYA SAHOO KHALLIKOTE /521 /2021

VS VS ()

STATE OF ODISHA //

493 ABLAPL/0011510/2021 BULU GOUDA JYOTIRMAYA SAHOO BAIDYANATHPUR /176 /2016

VS VS ()

STATE OF ODISHA //

494 ABLAPL/0011511/2021 ANANTA KISHORE DAS@ HUNDA DAS ASHOK KUMAR SAHOO DERABIS /167 /2021

VS VS ()

STATE OF ODISHA //

495 ABLAPL/0011512/2021 TAPAN KUMAR SAHOO ASHOK KUMAR SAHOO NIKIRAI /165 /2021

VS VS ()

STATE OF ODISHA //

496 ABLAPL/0011513/2021 KALANDI JENA BIPIN KUMAR NAYAK NIMAPADA /297 /2021

VS VS ()

STATE OF ODISHA //

497 ABLAPL/0011514/2021 JAYAKRUSHNA @ JAYAKRISHNA BHOI SUSANTA KUMAR TRIPATHY BODEN /119 /2021

VS VS ()

STATE OF ODISHA //

498 ABLAPL/0011515/2021 RANJIT SAMARATH PRANAYA KUMAR DASH MATHILI /23 /2021

VS VS ()

STATE OF ODISHA //

499 ABLAPL/0011516/2021 AJIT BHARASAGAR JUGALA KISHORE PANDA KUCHINDA /137 /2021
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VS VS ()

STATE OF ODISHA //

500 ABLAPL/0011517/2021 SATYANARAYAN DASH MANOJ KUMAR MALLICK PATTAMUNDAI /368 /2021

VS VS ()

STATE OF ODISHA //

501 ABLAPL/0011518/2021 PADU@ PADMALOCHAN KATA SUSHANTA KUMAR JOSHI MURIBAHAL /102 /2021

VS VS ()

STATE OF ODISHA //

502 ABLAPL/0011519/2021 BAYA@ HEMANTA KUMAR ROUT ASHOK KUMAR SAHOO PATTAMUNDAI /505 /2021

VS VS ()

STATE OF ODISHA //

503 ABLAPL/0011520/2021 KRISHAN KUMAR PRIYA RANJAN SINGH JODA /96 /2021

VS VS ()

STATE OF ODISHA //

504 ABLAPL/0011521/2021 PADIA@ PRADEEP NAIK PRAKASH K. MISHRA NARASINGHPUR /71 /2018

VS VS ()

STATE OF ODISHA //

505 ABLAPL/0011522/2021 PAPU @ KAYAM KHAN AJIT CHANDRA MOHAPATRA JAGATPUR /231 /2021

VS VS ()

STATE OF ODISHA //

506 ABLAPL/0011523/2021 P.SUSHAMA@ P.SUSHAMA DESIBEHERA RAJENDRA NARAYAN ROUT ASKA /516 /2021

VS VS ()

STATE OF ODISHA //

507 ABLAPL/0011524/2021 GEETANJALI MAJHI SRIKANTA PANDA  / /0

VS VS ()

STATE OF ODISHA //

508 ABLAPL/0011525/2021 GYANA RANJAN MAJHI SRIKANTA PANDA  / /0

VS VS ()

STATE OF ODISHA //

509 ABLAPL/0011526/2021 MALA PRADHAN MAHES DAS  / /0

VS VS JMFC, KOTAGARH(Kandhamal)

STATE OF ODISHA ICC/0000009/2000

510 ABLAPL/0011527/2021 MADAN SUNDAR MAHANTA LAMBODAR ACHARI LAHUNIPADA /145 /2021

VS VS ()

Page 45/73



ORISSA HIGH COURT

FILING REPORT AS ON :06/09/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

511 ABLAPL/0011528/2021 DAITARY MAHANTA LAMBODOR ACHARI LAHUNIPADA /145 /2021

VS VS ()

STATE OF ODISHA //

512 ABLAPL/0011529/2021 DALIMBA MAHANTA LAMBODAR ACHARI LAHUNIPADA /145 /2021

VS VS ()

STATE OF ODISHA //

513 ABLAPL/0011530/2021 AKHAYA MAHAKHUDA SANTOSH KUMAR SAMANTARAY JANKIA P.S. /249 /2020

VS VS ()

STATE OF ODISHA //

514 ABLAPL/0011531/2021 SRIDHAR BEHERA PANCHANAN PANIGRAHI KAMAKHYANAGAR /292 /2021

VS VS ()

STATE OF ODISHA //

515 ABLAPL/0011532/2021 KARTIK BISWAL@ PRADIP KUMAR BISWAL SARADA PRASAD DASH BALIKUDA /307 /2021

VS VS ()

STATE OF ODISHA //

516 ABLAPL/0011533/2021 LANGA TANGARANGA @ LANGA PATAMAJHIS.S.RAY (2) CHANDRAPUR /57 /2020

VS VS ()

STATE OF ODISHA //

517 ABLAPL/0011534/2021 RABINARAYAN DAS RAKESH KUMAR MALLICK  / /0

VS VS ()

STATE OF ODISHA //

518 ABLAPL/0011535/2021 DILIP KUMAR PATTANAIK PARTHA SARATHI DAS JANKIA P.S. /186 /2021

VS VS S.D.J.M.,KHURDA(Khordha *)

STATE OF ODISHA ICC/0000165/2021

519 ABLAPL/0011536/2021 NILIMA PANDA AMLAN SHAKTI PAUL  / /0

VS VS ()

STATE OF ODISHA //

520 ABLAPL/0011537/2021 DURYODHAN MOHAPATRA@ PINTU A.K.SAHOO DEOGARH /262 /2021

VS VS ()

STATE OF ODISHA //

521 ABLAPL/0011538/2021 RANJAN MALIK AMULYA RATNA PANDA DHARMASALA /444 /2021

VS VS ()

STATE OF ODISHA //
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522 ABLAPL/0011539/2021 KASHID AHAMAD KHAN AMULYA RATNA PANDA JAJPUR TOWN /298 /2021

VS VS S.D.J.M.,JAJPUR(Jajapur *)

STATE OF ODISHA ICC/0000392/2021

523 ABLAPL/0011540/2021 MINATI SAHOO LAXMIDHAR MAHAPATRA MANCHESWAR P.S. /20 /2019

VS VS ()

STATE OF ODISHA //

524 ABLAPL/0011541/2021 DHIRA @ DHIREN DEHURI AKSHAYA KU SAHOO DHARMASALA /446 /2021

VS VS ()

STATE OF ODISHA //

525 ABLAPL/0011542/2021 SUSANTA KUMAR NAYAK PRASANNA KUMAR DASH  / /0

VS VS J.M.F.C.,SALIPUR(Cuttack)

STATE OF ODISHA ICC/0000221/2021

526 ABLAPL/0011543/2021 JAYANTI MALLIK RAMAKRISHNA NAIK RAJNAGAR /376 /2021

VS VS ()

STATE OF ODISHA //

527 ABLAPL/0011544/2021 MUNA @ BIPLAB MALLICK AMULYA RATNA PANDA BASTA /183 /2021

VS VS ()

STATE OF ODISHA //

528 ABLAPL/0011545/2021 SHIV SHANKAR GUPTA PANCHANAN PANIGRAHI  / /0

VS VS S.D.J.M. CIVIL JUDGE (JD),TALCHER(Anugul *)

STATE OF ODISHA 2(A)CC/0000220/2021

529 ABLAPL/0011546/2021 BHIKARI PATRA PRAFULLA KUMAR BISWAL JHARPOKHARIA /190 /2021

VS VS ()

STATE OF ODISHA //

530 ABLAPL/0011547/2021 SUNIL SAHOO@ MANJA PRIYA RANJAN SINGH DHENKANAL TOWN /350 /2021

VS VS ()

STATE OF ODISHA //

531 ABLAPL/0011548/2021 ANIRUDHA @ ANURUDHA PATRA PRAFULLA KUMAR BISWAL JHARPOKHARIA /190 /2021

VS VS ()

STATE OF ODISHA //

532 ABLAPL/0011549/2021 SAUDAMINI BARAL BISWARANJAN DALAI GOP /423 /2021

VS VS ()

STATE OF ODISHA //

533 ABLAPL/0011550/2021 KABULA @ DUSMANTA MAHALA DEEPAK KU SAHOO RAJKANIKA /239 /2021
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VS VS ()

STATE OF ODISHA //

534 ABLAPL/0011551/2021 SK. KALIM JAYADEBA BEHERA BANAPUR P.S. /277 /2021

VS VS ()

STATE OF ODISHA //

535 ABLAPL/0011552/2021 DHRUBA SETHI JAYADEBA BEHERA BANAPUR P.S. /187 /2015

VS VS ()

STATE OF ODISHA //

536 ABLAPL/0011553/2021 KASHINATH SOREN JAYADEBA BEHERA JAMDA PS /66 /2021

VS VS ()

STATE OF ODISHA //

537 ABLAPL/0011554/2021 UPENDRA SAHU BIBHUTI BHUSAN BEHERA BALIMI /155 /2021

VS VS ()

STATE OF ODISHA //

538 ABLAPL/0011555/2021 SANJAYA PATEL SAMARENDRA BAHADUR HEMGIR /213 /2021

VS VS ()

STATE OF ODISHA //

539 ABLAPL/0011556/2021 NIRMAL SANA AMITAV TRIPATHY MATHILI /125 /2020

VS VS ()

STATE OF ODISHA //

540 ABLAPL/0011557/2021 TRINATH BHOL ANANTA PRASAD MISHRA PURI SADAR /291 /2020

VS VS ()

STATE OF ODISHA //

541 ABLAPL/0011558/2021 ABHIJIT NAYAK JAYAKRISHNA MOHAPATRA Dhamara Police Station /78 /2021

VS VS ()

STATE OF ODISHA //

542 ABLAPL/0011559/2021 SHRAVAN KUMAR BESHON S.P.NATH K.BALANG /57 /2021

VS VS ()

STATE OF ODISHA //

543 ABLAPL/0011560/2021 SANDHYA RANI PARIDA ARIJEET MISHRA NIMAPADA /307 /2019

VS VS ()

STATE OF ODISHA //

544 ABLAPL/0011561/2021 MAHESWAR MAHANTA ARIJEET MISHRA SUKINDA /168 /2021

VS VS ()
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STATE OF ODISHA //

545 ABLAPL/0011562/2021 MRUTYUNJAYA  ACHARI@JAYA UMAKANTA TANDI LINGARAJ P.S. /109 /2018

VS VS ()

STATE OF ODISHA //

546 ABLAPL/0011563/2021 NARENDRA KUMAR NAYAK JAYAKRISHNA MOHAPATRA Dhamara Police Station /80 /2021

VS VS ()

STATE OF ODISHA //

547 ABLAPL/0011564/2021 CHITARANJAN JENA AKSHAYA KU SAHOO KANDHEIGOLE /147 /2021

VS VS ()

STATE OF ODISHA //

548 ABLAPL/0011565/2021 GUNAMANI SHAW RAMESH CHANDRA BEHERA RAMACHANDAPUR /119 /2021

VS VS ()

STATE OF ODISHA //

549 ABLAPL/0011566/2021 SUSANTA BEHERA @ KATHIA PRASANT KUMAR BARIK  / /0

VS VS S.D.J.M.,BHADRAK(Bhadrak *)

STATE OF ODISHA 2(A)CC/0000344/2021

550 ABLAPL/0011567/2021 GURUPADA MANDAL @ KARTIK MANDAL MANORANJAN MISHRA MARINE PST TALCHUA /33 /2019

VS VS ()

STATE OF ODISHA //

551 ABLAPL/0011568/2021 CHHOTU@ SK. MUSTAKIM NEPOLEON SAHANI LALBAG /225 /2021

VS VS ()

STATE OF ODISHA //

552 ABLAPL/0011569/2021 KRUSHNA BEHERA SARADA PRASAD DASH ASTARANGA /141 /2021

VS VS ()

STATE OF ODISHA //

553 ABLAPL/0011570/2021 SK. AABUL ALISAHA MANORANJAN MISHRA MARINE PST TALCHUA /53 /2021

VS VS ()

STATE OF ODISHA //

554 ABLAPL/0011571/2021 BATU NAIK PANCHANAN PANIGRAHI HINDOL /115 /2021

VS VS ()

STATE OF ODISHA //

555 ABLAPL/0011572/2021 BINOD SAHOO MRITUNJAY BANERJEE PURI TOWN /247 /2021

VS VS ()

STATE OF ODISHA //
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556 ABLAPL/0011573/2021 KANHA @ JITENDAR KUMAR PANDA SAPAN KUMAR LENKA CHAULIAGANJA /315 /2020

VS VS ()

STATE OF ODISHA //

557 ABLAPL/0011574/2021 PRADEEP KUMAR NAIK ARUN KUMAR DAS 1  / /0

VS VS S.D.J.M.,HINDOL(Dhenkanal)

STATE OF ODISHA 2(A)CC/0000044/2019

558 ABLAPL/0011575/2021 ABHISHEK PRADHAN KSHIROD KUMAR ROUT KENDRAPARA /154 /2021

VS VS ()

STATE OF ODISHA //

559 ABLAPL/0011576/2021 SK. SABIR JAGANNATH KAMILA SAHADEV KHUNTA /325 /2020

VS VS ()

STATE OF ODISHA //

560 ABLAPL/0011577/2021 SRIKANTA DEHURY SATYA RANJAN MULIA ANGUL SADAR PS /525 /2021

VS VS ()

STATE OF ODISHA //

561 ABLAPL/0011578/2021 RANJIT KUMAR PARIDA ARIJEET MISHRA SAHID NAGAR P.S. /334 /2021

VS VS ()

STATE OF ODISHA //

562 ABLAPL/0011579/2021 PRADIP KUMAR ROUT @ PRADEEP KUMAR ROUTRAJENDRA KUMAR DASH SORO /120 /2021

VS VS ()

STATE OF ODISHA //

563 ABLAPL/0011580/2021 AJAY KUMAR SAHU @ AJAY SAHU ARIJEET MISHRA ANGUL SADAR PS /535 /2021

VS VS ()

STATE OF ODISHA //

564 ABLAPL/0011581/2021 SARAT KUMAR SAHOO BIJAYA KUMAR RAGADA  / /0

VS VS J.M.F.C.,BARAMBA(Cuttack)

STATE OF ODISHA 2(A)CC/0000012/2021

565 ABLAPL/0011582/2021 MUKUL GAIN JUGALA KISHORE PANDA CHITRAKONDA /165 /2020

VS VS ()

STATE OF ODISHA //

566 ABLAPL/0011583/2021 MANTU PALAI@ DEEPAK DEBENDRA NARAYAN PATTANAIK JODAPADAR /219 /2021

VS VS ()

STATE OF ODISHA //

567 ABLAPL/0011584/2021 BIBEKANANDA MAHANTA ARIJEET MISHRA SUKINDA /168 /2021
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VS VS ()

STATE OF ODISHA //

568 ABLAPL/0011585/2021 KRUSHNA CHANDRA NAYAK SANTOSH KUMAR NANDA FATEGARH /114 /2021

VS VS ()

STATE OF ODISHA //

569 ABLAPL/0011586/2021 RASHMITA BEHERA @ RASMI BEHERA SOUMYA RANJAN DAS BARAMBA /183 /2021

VS VS ()

STATE OF ODISHA //

570 ABLAPL/0011587/2021 RAGHUNATH BEHERA CHITTARANJAN PATTNAIK BALASORE SADAR /194 /2021

VS VS ()

STATE OF ODISHA //

571 ABLAPL/0011588/2021 MANORANJAN DEHURY KOUSIK ANANDA GURU JUJUMURA /113 /2021

VS VS ()

STATE OF ODISHA //

572 ABLAPL/0011589/2021 BULU PARIDA RAMANI KANTA PATTANAIK RASOL /9 /2013

VS VS S.D.J.M.,HINDOL(Dhenkanal)

STATE OF ODISHA ICC/0000006/2013

573 ABLAPL/0011590/2021 KSHYAMA SAGAR SWAIN KOUSIK ANANDA GURU CHARMAL /125 /2021

VS VS ()

STATE OF ODISHA //

574 ABLAPL/0011591/2021 JAKI @ DIBYAJYOTI BISWAL JAYADEBA BEHERA BALIKUDA /37 /2020

VS VS ()

STATE OF ODISHA //

575 ABLAPL/0011592/2021 SUNIL TRATAKA@ SUNIL TROTKA S.S.RAY 2 CHANDRAPUR /47 /2020

VS VS ()

STATE OF ODISHA //

576 ABLAPL/0011593/2021 SIYARAM SHARMA KOUSIK ANANDA GURU  / /0

VS VS ()

STATE OF ODISHA //

577 ABLAPL/0011594/2021 SIBENDRANATH SAHOO@ SIBENDRA SAHOOPRASANNA KUMAR DASH  / /0

VS VS ()

STATE OF ODISHA //

578 ABLAPL/0011595/2021 NABIN CHANDRA RAY UMAKANTA BARIK PLANTSITE /166 /2020

VS VS ()
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STATE OF ODISHA //

579 ABLAPL/0011596/2021 RAGHU NAIK HEMANTA KUMAR TRIPATHY DHENKANAL SADAR /384 /2021

VS VS ()

STATE OF ODISHA //

580 ABLAPL/0011597/2021 ABHIMANYU@ ABHI SAHOO SAMARENDRA MOHANTY JENAPUR /263 /2021

VS VS ()

STATE OF ODISHA //

581 ABLAPL/0011598/2021 PINKU BEHERA BIDYALOK MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //

582 ABLAPL/0011599/2021 BIRANCHI PANI SUSHANTA KUMAR PRADHAN BRAHMAGIRI /147 /2021

VS VS ()

STATE OF ODISHA //

583 ABLAPL/0011600/2021 LACHHAMAN BEHERA ABHAYA KUMAR PARIDA  / /0

VS VS ()

STATE OF ODISHA //

584 ABLAPL/0011601/2021 KAILASH NAYAK SUSHANTA KUMAR PRADHAN PURI SADAR /143 /2020

VS VS ()

STATE OF ODISHA //

585 ABLAPL/0011602/2021 SATYAJIT NAYAK PRAMODA KUMAR MISHRA RAJNAGAR /377 /2021

VS VS ()

STATE OF ODISHA //

586 ABLAPL/0011603/2021 MARKA MAJHI SANTOSH KUMAR DASH PADMAPUR /116 /2020

VS VS ()

STATE OF ODISHA //

587 ABLAPL/0011604/2021 JOGENDRA SAHU JYOTIRMAYA SAHOO GRAM GANJAM /112 /2021

VS VS ()

STATE OF ODISHA //

588 ABLAPL/0011605/2021 AJAY DAS @ AJAY KUMAR DAS DIBYA JYOTI SAHOO BASTA /238 /2021

VS VS ()

STATE OF ODISHA //

589 ABLAPL/0011606/2021 KAMALA KANTA BEHERA SURENDRA KUMAR BISWAL BALASORE TOWN /185 /2021

VS VS ()

STATE OF ODISHA //
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590 ABLAPL/0011607/2021 AUROBINDA PATRA SURYAKANTA DWIBEDI SAHADEV KHUNTA /399 /2014

VS VS ()

STATE OF ODISHA //

591 ABLAPL/0011608/2021 SAKUNTALA SAHU BHARAT BHUSAN ROUTRAY KHAMAR /159 /2021

VS VS ()

STATE OF ODISHA //

592 ABLAPL/0011609/2021 BIRENDRA SETHY @ RABIN SETHI DIBYA JYOTI SAHOO KENDRAPARA SADAR /474 /2021

VS VS ()

STATE OF ODISHA //

593 ABLAPL/0011610/2021 RANJIT HIMRIKA TUKUNA KUMAR MISHRA SESHKHAL /46 /2020

VS VS ()

STATE OF ODISHA //

594 ABLAPL/0011611/2021 BHASKAR ROUT @ BHASKAR CH. ROUT CHHABI BEHERA NADANAKANAN P.S. /78 /2019

VS VS ()

STATE OF ODISHA //

595 ABLAPL/0011612/2021 CHANDRA SEKHAR DHAL SITI KANT MISHRA NIHALPRASAD /20 /2018

VS VS ()

STATE OF ODISHA //

596 ABLAPL/0011613/2021 BABULA HANSA@ HANSDAH DIBYA JYOTI SAHOO MARINE PS AT JAMBO /128 /2021

VS VS ()

STATE OF ODISHA //

597 ABLAPL/0011614/2021 ARUN KUMAR MODI PRADEEP KUMAR PARIDA  / /0

VS VS ()

STATE OF ODISHA //

598 ABLAPL/0011615/2021 ARATI MARANDI DIBYA JYOTI SAHOO MARINE PS AT JAMBO /128 /2021

VS VS ()

STATE OF ODISHA //

599 ABLAPL/0011616/2021 DILIP KUMAR MOHANTY MILAN KANUNGO  / /0

VS VS ()

REPUBLIC OF INDIA (ENFORCEMENT DIRECTORATE) //

600 ABLAPL/0011617/2021 SHAKUNTALA KHILLA RAJIB LOCHAN PATTNAIK ORKEL /24 /2021

VS VS ()

STATE OF ODISHA //

601 ABLAPL/0011618/2021 DHANESWAR ROUT RAJIB LOCHAN PATTNAIK MALKANGIRI /383 /2020
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VS VS ()

STATE OF ODISHA //

602 ABLAPL/0011619/2021 GAYATRI JENA BIJAY KUMAR BEHERA KOREI /243 /2021

VS VS ()

STATE OF ODISHA //

603 ABLAPL/0011620/2021 ARABHIL MOHAPATRA AMLAN SHAKTI PAUL  / /0

VS VS ()

STATE OF ODISHA //

604 ABLAPL/0011621/2021 AJAY NAYAK BISWARANJAN MAHARATHA NALCO /75 /2015

VS VS ()

STATE OF ODISHA //

605 ABLAPL/0011622/2021 DASARATHI MANHIRA SATYABRATA PANDA TARBHA /37 /2021

VS VS ()

STATE OF ODISHA //

606 ABLAPL/0011623/2021 SEKHUNA HIMRIKA@ SEKHAR HIMRIKA TUKUNA KUMAR MISHRA SESHKHAL /46 /2020

VS VS ()

STATE OF ODISHA //

607 ABLAPL/0011624/2021 SK. IBRAIL BHARAT JALLI CHANDAKA P.S. /205 /2021

VS VS ()

STATE OF ODISHA //

608 WPC(OA)/0000502/2001 DR.NRUSINGHA CHARAN DAS RAMAKANTA SAHOO  / /

VS VS ()

STATE OF ODISHA //

609 WPC(OA)/0001632/2019 SANJAYA KUMAR PRADHAN U.C MISHRA  / /

VS VS ()

STATE OF ODISHA //

610 WPC(OA)/0002508/1997 SADASIBA SATAPATHY M/S DHULLIRAM PATTNAYAK  / /

VS VS ()

STATE OF ODISHA //

611 WPC(OA)/0004459/1997 MANORAMA DAS M/S SASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

612 WPC(OAC)/0000079/1997 DHIRENDRA KUMAR MALLICK S.N.SHARMA  / /

VS VS ()
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STATE OF ODISHA //

613 WPC(OAC)/0000085/1997 SATYABATI LENKA SURESH CHANDRA MISHRA  / /

VS VS ()

STATE OF ODISHA //

614 WPC(OAC)/0000165/2017 DEBASIS PANDA KIRAN ROUT  / /

VS VS ()

STATE OF ODISHA //

615 WPC(OAC)/0000167/2017 MANOJ KUMAR DASH KIRAN ROUT  / /

VS VS ()

STATE OF ODISHA //

616 WPC(OAC)/0000168/2017 RAJAT KUMAR SAMAL KIRAN ROUT  / /

VS VS ()

STATE OF ODISHA //

617 WPC(OAC)/0000169/2017 DIBAKAR MOHAPATRA KIRAN ROUT  / /

VS VS ()

STATE OF ODISHA //

618 WPC(OAC)/0000170/2017 RAJIB KUMAR DAGARA KIRAN ROUT  / /

VS VS ()

STATE OF ODISHA //

619 WPC(OAC)/0000171/2017 ASHOK KUMAR PRUSTY KIRAN ROUT  / /

VS VS ()

STATE OF ODISHA //

620 WPC(OAC)/0000172/2017 SURYAKANTA DWIBEDI KIRAN ROUT  / /

VS VS ()

STATE OF ODISHA //

621 WPC(OAC)/0000230/1997 MIHIR KUMAR SWAIN M/S  SANJIB MOHANTY  / /

VS VS ()

STATE OF ORISSA //

622 WPC(OAC)/0000242/1997 SK.ABDUL MAJID R.BEHERA  / /

VS VS ()

STATE OF ODISHA //

623 WPC(OAC)/0000485/1997 KALAKAR ROUT M/S MANOJ MISHRA  / /

VS VS ()

STATE OF ORISSA //
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624 WPC(OAC)/0000771/1997 BHABANI SANKAR BISI M/S YEESHAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //

625 WPC(OAC)/0000796/1997 D.R RABINDRA KUMAR JENA M/S ULLASH CHANDRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

626 WPC(OAC)/0000869/1997 SANJUKTA MOHANTY M.R.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

627 WPC(OAC)/0000883/1997 BHIMSEN SAHU SHREEKANTA PRASSADA SAHOO  / /

VS VS ()

STATE OF ODISHA //

628 WPC(OAC)/0000886/1998 AMULYA RATNA PANDA SIDHESWAR MALLICK  / /

VS VS ()

STATE OF ODISHA //

629 WPC(OAC)/0000887/1997 SUSANTA KUMAR GHADEI ABHIRAM SWAIN  / /

VS VS ()

STATE OF ODISHA //

630 WPC(OAC)/0000891/1997 MONALISA JENA KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

631 WPC(OAC)/0000892/1997 ANADI CHARAN SAMAL U.K.SAMAL  / /

VS VS ()

STATE OF ODISHA //

632 WPC(OAC)/0000893/1997 PRAFULLA KUMAR RATH KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

633 WPC(OAC)/0000895/1998 SARAT CHANDRA NAYAK M/S L.MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

634 WPC(OAC)/0000906/1998 PRAVANJAN ACHARIYA M/S KALI PRASANNA MISRA  / /

VS VS ()

STATE OF ODISHA //

635 WPC(OAC)/0000908/1998 PRAFULLA KUMAR SAHOO TRILOCHAN RATH  / /
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VS VS ()

STATE OF ODISHA //

636 WPC(OAC)/0000928/1998 NARENDRA BEHERA BIMBISAR DASH  / /

VS VS ()

STATE OF ODISHA //

637 WPC(OAC)/0000971/1998 BHIKARI CHARAN  BEHERA BANSIDHAR SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

638 WPC(OAC)/0001006/1998 DEBENDRANATH MOHANTA M/S KUNAL KU SWAIN  / /

VS VS ()

STATE OF ORISSA //

639 WPC(OAC)/0001029/1998 SANATAN MOHANTY M/S ULLASH CHANDRA MOHANTY  / /

VS VS ()

STATE OF ORISSA //

640 WPC(OAC)/0001481/1997 ANJALI BEHERA M/S  KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

641 WPC(OAC)/0001487/1997 SHANKAR CHARAN SETHI GANGADHAR TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

642 WPC(OAC)/0001586/2016 MANAS RANJAN MISHRA SAMARENDRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

643 WPC(OAC)/0001959/1997 RAJENDRA CHANDRA SATAPATHY MANOJ MISHRA  / /

VS VS ()

STATE OF ODISHA //

644 WPC(OAC)/0002114/1997 RATNAKAR BEHERA MANOJ MISHRA  / /

VS VS ()

STATE OF ODISHA //

645 WPC(OAC)/0002185/1997 KABITARANI KHATUA A.S.NAIDU  / /

VS VS ()

STATE OF ODISHA //

646 WPC(OAC)/0002245/1997 KARTIK CHANDRA PAL SRINIVAS MISHRA  / /

VS VS ()
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STATE OF ODISHA //

647 WPC(OAC)/0002297/1997 LAXMAN PATEL SASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

648 WPC(OAC)/0002357/1997 BRAJA KISHORE NAYAK NARENDRA KISHORE MISHRA  / /

VS VS ()

STATE OF ODISHA //

649 WPC(OAC)/0002385/1997 NITYANANDA PRADHAN PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

650 WPC(OAC)/0002410/1997 DR.NAMITA MISHRA ANIL DEO  / /

VS VS ()

STATE OF ODISHA //

651 WPC(OAC)/0002442/1997 GOKUL CHANDRA PAIK L.PRADHAN  / /

VS VS ()

STATE OF ODISHA //

652 WPC(OAC)/0002479/1997 JADUMANI DAS M/S ASWINI KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

653 WPC(OAC)/0002489/1997 NISHAMANI MALLIK TARUN KUMAR SEN  / /

VS VS ()

STATEMENT OF ODISHA //

654 WPC(OAC)/0002503/1997 BINODINI TRIPATHY M/S PIYUSH KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

655 WPC(OAC)/0002508/1997 SADASIBA SATAPATHY M/S DHULIRAM PATTNAYAK  / /

VS VS ()

STATE OF ODISHA //

656 WPC(OAC)/0002522/1997 RAMESH CHANDRA MOHAPATRA M/S BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ORISSA //

657 WPC(OAC)/0002570/2015 K.SIBRAM PATRA DHANANJAYA MUND  / /

VS VS ()

STATE OF ODISHA //
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658 WPC(OAC)/0002654/1997 SANTOSH KUMAR HUI M/S   DHULIRAM PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

659 WPC(OAC)/0002691/1997 GIRISH DALABEHERA M/S S.N MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

660 WPC(OAC)/0002739/1997 GEETANJALI  PANDA M/S A.K CHOUDHARY  / /

VS VS ()

STATE OF ODISHA //

661 WPC(OAC)/0002810/1997  / /

VS VS ()

//

662 WPC(OAC)/0002844/1997 DR BAISHNAB CHARAN SINGH M/S R.P KAR  / /

VS VS ()

STATE OF ORISSA //

663 WPC(OAC)/0002859/1997 AKSHAYA KUMAR PANDA M/S A.K. SAHOO  / /

VS VS ()

STATE OF ODISHA //

664 WPC(OAC)/0002862/1997 PRUTHUNATH MISHRA M/S ASWINI KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

665 WPC(OAC)/0002868/1997 PURNA CHANDRA BEHERA M/S  MANOJA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

666 WPC(OAC)/0002889/1997 BISHNUPRIYA TALDI M/S MANORANJAN PANDA  / /

VS VS ()

STATE OF ORISSA //

667 WPC(OAC)/0002892/1997 BHARAT CHANDRA MOHAPATRA M/S SRINIVAS MISHRA  / /

VS VS ()

STATE OF ODISHA //

668 WPC(OAC)/0002906/1997 RANJAN KUMAR SAHOO M/S MANOJ MISHRA  / /

VS VS ()

STATE OF ODISHA //

669 WPC(OAC)/0002909/1997 SWARNALATA NAYAK M/S AJODHYA RANJAN DASH  / /
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VS VS ()

STATE OF ODISHA //

670 WPC(OAC)/0002912/1997 SOUVAKAR BEHERA M/S JAMINI KANTA DAS  / /

VS VS ()

STATE OF ODISHA //

671 WPC(OAC)/0002914/1997 NITYANANDA DAS M/S ULLASH CHANDRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

672 WPC(OAC)/0002915/1997 DHIREN KUMAR MALLIK M/S RAJENDRA KRUSHNA BOSE  / /

VS VS ()

STATE OF ODISHA //

673 WPC(OAC)/0002922/1997 BISWANATH RATH M/S BASUDEB MISHRA  / /

VS VS ()

STATE OF ODISHA //

674 WPC(OAC)/0002932/1997 BHIKARI CHARAN BEHERA M/S MANOJ MISHRA  / /

VS VS ()

STATE OF ODISHA //

675 WPC(OAC)/0002937/1997 KRUSHNA CHANDRA ROUL M/S GOURANG CHARAN MOHAPATRA  / /

VS VS ()

EXECUTIVE ENGINEER, G.P.H. DIVISION III //

676 WPC(OAC)/0002938/1997 BACHHA ROUT M/S GOURANG CHARAN MOHAPATRA  / /

VS VS ()

EXECUTIVE ENGINEER,G.P.H.DIVISION-III //

677 WPC(OAC)/0002943/2012 PRIYAJIT MISHRA UPENDRA KUMAR SAMAL  / /

VS VS ()

PRINCIPAL CHIEF CONSERVATOR OF FOREST //

678 WPC(OAC)/0002944/1997 GURU CHARAN MOHANTY M/S G.K. MOHANTY  / /

VS VS ()

STATE OF ODISHA //

679 WPC(OAC)/0002950/1997 ABHAYA KUMAR MISHRA M/S RANGADHAR BEHERA  / /

VS VS ()

STATE OF ODISHA //

680 WPC(OAC)/0002953/1997 NIGAM PRASAD PATNAIK M/S GOKULANANDA PADHI  / /

VS VS ()
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STATE OF ODISHA //

681 WPC(OAC)/0002974/1997 PRAVAT NALINI RAY M/S A. ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

682 WPC(OAC)/0002983/1997 JEEBARDHAN SETH M/S ASWINI KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

683 WPC(OAC)/0002993/1997 BAIKUNTHANATH DAS M/S A.K. JENA  / /

VS VS ()

STATE OF ODISHA //

684 WPC(OAC)/0002994/1997 ANADI CHARAN BAL M/S A.K.JENA  / /

VS VS ()

STATE OF ODISHA //

685 WPC(OAC)/0002997/1997 SANYASI ACHARYA M/S AMITAV DAS  / /

VS VS ()

STATE OF ODISHA //

686 WPC(OAC)/0003023/1997 MANORANJAN ACHARYA M/S JAYANT KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

687 WPC(OAC)/0003069/2017 UTTAM CHARAN NAYAK PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

688 WPC(OAC)/0003125/1997 BHABAGRAHI MOHANTY M/S SUKANTA KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

689 WPC(OAC)/0003530/1997 SUMAN GHOSH ASHOK MOHANTY  / /

VS VS ()

STATE OF ODISHA //

690 WPC(OAC)/0003531/1997 ARCHANA RATH ASHOK MOHANTY  / /

VS VS ()

STATE OF ODISHA //

691 WPC(OAC)/0003555/1997 LAXMIDHJA NAYAK DIBAKAR BHUYAN  / /

VS VS ()

STATE OF ODISHA //
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692 WPC(OAC)/0003563/1997 JITENDRA KUMAR BEHERA AKSHYA KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //

693 WPC(OAC)/0003564/1997 RANJIT KUMAR MISHRA J.K.MISHRA  / /

VS VS ()

STATE OF ODISHA //

694 WPC(OAC)/0003581/1997 JAYANTI MISHRA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

695 WPC(OAC)/0003589/1997 PREMASHEETA MOHAPATRA ASWINI KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

696 WPC(OAC)/0003615/1997 YAGNESWAR ACHARYA KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

697 WPC(OAC)/0003620/1997 RABINDRA KUMAR MAHARANA KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

698 WPC(OAC)/0003621/1997 NATABAR PATRA KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

699 WPC(OAC)/0003622/1997 PRAMOD KUMAR PATTNAIK KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

700 WPC(OAC)/0003776/1997 GOBARDHAN DAS M/S KISHORE JENA  / /

VS VS ()

STATE OF ODISHA //

701 WPC(OAC)/0003889/1997 SOMANATH BAL M/S PRAHLAD KAR  / /

VS VS ()

STATE OF ODISHA //

702 WPC(OAC)/0003956/1997 SHARAT CHANDRA BEHERA M/S MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

703 WPC(OAC)/0003960/1997 DR.PULIN BIHARI DAS M/S SHYAM SUNDER DAS  / /
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VS VS ()

STATE OF ODISHA //

704 WPC(OAC)/0004037/1997 UMESH CHANDRA MOHANTY M/S RASHMI REKHA PANDA  / /

VS VS ()

STATE OF ODISHA //

705 WPC(OAC)/0004071/1997 DWARIKANATH DAS B.S. MISHRA(2)  / /

VS VS ()

STATE OF ODISHA //

706 WPC(OAC)/0004074/1997 PRAMEELA PATRA BIBUDHENDRA DASH  / /

VS VS ()

STATE OF ODISHA //

707 WPC(OAC)/0004079/1997 BATA KRISHNA DASH SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //

708 WPC(OAC)/0004199/1997 RAMESH CHANDRA RATH M/S  ASWINI KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

709 WPC(OAC)/0004223/1997 MAMATA DEY M/S V.NARASINGH  / /

VS VS ()

STATE OF ODISHA //

710 WPC(OAC)/0004226/1997 PRATIVA PARIJA M/S I.C DASH  / /

VS VS ()

STATE OF ODISHA //

711 WPC(OAC)/0004230/1997 BHARAT CHARAN BEHERA M/S SANJAY KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

712 WPC(OAC)/0004232/1997 BICHITRANANDA BEHERA M/S JAYANT KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

713 WPC(OAC)/0004234/1997 NITYANANDA DASH M/S JAYANT KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

714 WPC(OAC)/0004258/1997 PRASANT KUMAR RATH M/S ASHOK TRIPATHY  / /

VS VS ()
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STATE OF ODISHA //

715 WPC(OAC)/0004261/1997 DIPTI RANJAN DAS M/S AGASTI KANUNGO  / /

VS VS ()

STATE OF ODISHA //

716 WPC(OAC)/0004293/1997 ANUP KUMAR KHAMARI M/S JAYASANKAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

717 WPC(OAC)/0004298/1997 GYANARANJAN SAMAL M/S ISWAR CHANDRA DASH  / /

VS VS ()

STATE OF ODISHA //

718 WPC(OAC)/0004300/1997 PRANAB RANJAN JENA M/S P.K. RATH  / /

VS VS ()

STATE OF ODISHA //

719 WPC(OAC)/0004301/1997 RABINDRA KUMAR CHOUDHURY M/S P.K. RATH  / /

VS VS ()

STATE OF ODISHA //

720 WPC(OAC)/0004309/1997 MANSUR ALLI KHAN M/S H.M. DHAL  / /

VS VS ()

STATE OF ODISHA //

721 WPC(OAC)/0004310/1997 MD. ABDUL BASHAR M/S SISIR DAS  / /

VS VS ()

STATE OF ODISHA //

722 WPC(OAC)/0004315/1997 RABINARAYN MOHANTY M/S PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

723 WPC(OAC)/0004347/1997 NIMAI CHARAN SWAIN M/S ULLASH CH.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

724 WPC(OAC)/0004353/1997 KUMARI PRAVATI BEHERA M/S K.K SWAIN  / /

VS VS ()

STATE OF ODISHA //

725 WPC(OAC)/0004358/1997 SIBA PRASAD PARIDA M/S B.PUJARI  / /

VS VS ()

STATE OF ODISHA //
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726 WPC(OAC)/0004458/1997 PARAMANANDA PARIDA M/S ISHWAR CH DASH  / /

VS VS ()

STATE OF ODISHA //

727 WPC(OAC)/0004459/1997 MANORAMA DAS M/S SASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

728 WPC(OAC)/0004461/1997 GAYATRI SAMAL M/S ISHMAR CHANDRA DASH  / /

VS VS ()

STATE OF ODISHA //

729 WPC(OAB)/0000001/2016 PRAMOD KUMAR DALAI P.D.ACHARYA  / /

VS VS ()

SECY TO HEALTH AND FAMILY WELFARE DEPT. //

730 WPC(TAC)/0000035/2004 HEMANTA KUMARI MOHANTY M/S MIHIR KUMAR MALLICK  / /

VS VS ()

STATE OF ODISHA //

731 CONTC(CP)/0000026/1998  / /

VS VS ()

//

732 CONTC(CP)/0000201/2007 ARABINDA KUMAR SINHA D.HOTA  / /

VS VS ()

HRISIKESH PANDA,PRINCIPAL SECRETARY,F AND E DEPTT //

733 CONTC(CP)/0000249/2003  / /

VS VS ()

//

734 CONTC(CP)/0000336/2000 BAIDHAR DASH,ADDL SECRETARY S AND ME DEPTTRAJENDRA CHANDRA MOHANTY  / /

VS VS ()

S.M.PATNAIK,IAS,CHIEF SECRETARY TO GOVT //

735 CONTC(CPC)/0000004/2000 SATYABRATA MOHANTY M/S ASHOK KUMAR PATTANAIK  / /

VS VS ()

SRINIVAS RATH,WATER RESOURCES //

736 CONTC(CPC)/0000008/1998 BIJAYA KESHARI DASH M/S PRADIPTA CHOUDHARY  / /

VS VS ()

STATE OF ODISHA //

737 CONTC(CPC)/0000016/1998 JAYANTA KUMAR SENGUPTA M/S ASHOCK KUMAR MOHAPATRA  / /
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VS VS ()

MINA GUPTA I.A.S HEALTH AND FAMILY WELFARE DEPARTMENT //

738 CONTC(CPC)/0000026/1998 SUDHIR KUMAR ROUT M/S BIRAJA PRASANNA DAS  / /

VS VS ()

MADAN  MOHAN  MOHANTY,SCHOOL AND MASS EDUCATION DEPARTMENT //

739 CONTC(CPC)/0000030/1998 JAYAKRISHNA PRADHAN M/S SANJIB MOHANTY  / /

VS VS ()

A.K. MOHAPATRA, I.A.S, REVENUE AND EXCISE DEPARTMENT //

740 CONTC(CPC)/0000043/1998 RAJKISHORE MAHARANA M/S SUDARSAN BEHERA  / /

VS VS ()

NALINI PRAVA PATTANAIK,INSPECTOR OF SCHOOLS //

741 CONTC(CPC)/0000047/2000 BISWANATH PURAHIT M/S  BASUDEV PUJARI  / /

VS VS ()

RABI NARAYAN PANI, DIRCTOR ELEMENTARY EDUCATION //

742 CONTC(CPC)/0000051/2002 DURYODHAN SETHI BANSHI DHAR SATAPATHY  / /

VS VS ()

TARUNKANTI MISHRA,I.A.S, HOME DEPARTMENT //

743 CONTC(CPC)/0000056/1999 SUREKHA SUNDARI DEI M/S  BIJAY KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

744 CONTC(CPC)/0000061/1998 KSHIROD KUMAR PRADHAN M/S PRAFULLA KUMAR KAR  / /

VS VS ()

GANESH CHANDRA BARAI, INSPECTOR OF SCHOOLS //

745 CONTC(CPC)/0000062/1998 AJIT KUMAR DAS M/S S.C. SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

746 CONTC(CPC)/0000064/1998 BIRANCHI NARAYAN MOHAPATRA M/S B.R. SARANGI  / /

VS VS ()

MADAN MOHAN MOHANTY, IAS, SCHOOL AND MASS EDUCATION DEPTT. //

747 CONTC(CPC)/0000065/2017 JYOSTNA  MANJARI PRADHAN M/S PRAFULLA KUMAR KAR  / /

VS VS ()

MANOJA KUMAR AHOOJA , SECRETARY TO AGRICULTURE AND FARMERS DEPT. //

748 CONTC(CPC)/0000067/2014 DASARATHI KUMARI SUSANTA KUMAR NAYAK  / /

VS VS ()
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USHA PADHI, SECRETARY, S AND ME DEPTT //

749 CONTC(CPC)/0000071/1998 BIRAKISHORE DAS M/S KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //

750 CONTC(CPC)/0000072/2000 KARUNAKAR SAHU M/S P.C ACHARYA  / /

VS VS ()

R.L JAMUDA,SECY. DEPARTMENT OF HIGHER EDN. //

751 CONTC(CPC)/0000078/2006 PRAMOD KUMAR DASH RAMESH CHANDRA SWAIN  / /

VS VS ()

BHASKAR JYOTI SHARMA,I.A.S.,COLLECTOR //

752 CONTC(CPC)/0000081/2010 PRAMODA KUMAR SARANGI M/S PRAFULLA KUMAR KAR  / /

VS VS ()

SURESH CHANDRA MOHAPTRA, WATER RESOURCE DEPT. //

753 CONTC(CPC)/0000097/2007 KHIROD  PRASAD  MOHAPATRA M/S RANJIT SAMAL  / /

VS VS ()

SURESH CHANDRA  PATTNAIK,SCHOOL AND MASS EDUCATION DEPARTMENT //

754 CONTC(CPC)/0000107/2000 AKSHYA KUMAR DAS AMITAV DAS  / /

VS VS ()

STATE OF ODISHA //

755 CONTC(CPC)/0000132/2012 K. DINABANDHU M/S P.K. CHAND  / /

VS VS ()

RAJESH BURMA, SECRETARY, SCHOOL AND MASS EDUCATION DEPTT. //

756 CONTC(CPC)/0000133/1998 PRASANT KUMAR NAYAK M/S S.B. JENA  / /

VS VS ()

STATE OF ODISHA //

757 CONTC(CPC)/0000136/2012 KALI PRASAD HOTA M/S PRAMOD KISHOR CHAND  / /

VS VS ()

RAJESH BURMA SECRETARY IN THE DEPARTMENT OF SCHOOL //

758 CONTC(CPC)/0000137/2012 BAGATI APPA RAO M/S PRAMOD KISHORE CHAND  / /

VS VS ()

RAJESH BURMA, SCHOOL AND MASS EDUCATION DEPARTMENT //

759 CONTC(CPC)/0000137/2000 D. KUNI G.S. NAMTOAR  / /

VS VS ()

P.R. MOHANTY,I.F.S, DIRECTOR SOCIAL FORESTRY PROJECT //
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760 CONTC(CPC)/0000143/2000 SASMITA MANTRY KALI PRASANNA MISRA  / /

VS VS ()

SARAT CHANDRA BISWAL,INSPECTOR OF SCHOOLS,KHURDA CIRCLE //

761 CONTC(CPC)/0000148/2009 BIDESI SAHU M/S  DILLIP  KUMAR MOHAPTRA  / /

VS VS ()

PRADIP KUMAR PATTNAIK,PHYSICAL EDUCATION TEACHER //

762 CONTC(CPC)/0000160/2010 BISHNU CHARAN MISHRA M/S N.R. ROUT  / /

VS VS ()

ADITYA PRASAD PADHI, COMMISSIONER, HOME DEPTT. //

763 CONTC(CPC)/0000167/2001 SASMITA DALAI M/S B.N SARANGI  / /

VS VS ()

LINGARAJ DALEI,INSPECTOR OF SCHOOLS KHURDA CIRCLE //

764 CONTC(CPC)/0000172/1998 JAGANNATH  DALAI M/S  SUDARSAN  BEHERA  / /

VS VS ()

NALINI PRAVA  PATTANAIK, CIRCLE INSPECTOR OF SCHOOLS //

765 CONTC(CPC)/0000175/2011 MOCHIRAM JENA K.K SWAIN  / /

VS VS ()

APARAJITA SARANGI,IAS, COMMISSIONER,S AND ME DEPTT //

766 CONTC(CPC)/0000197/2000 AKHILA CHANDRA MAHANTA U.K.MOHANTY  / /

VS VS ()

CHANDRA SEKHAR PANIGRAHI,DIST. INSPECTOR OF SCHOOL //

767 CONTC(CPC)/0000200/1998 KULAMANI DASH M/S BIBHUDHENDRA DASH  / /

VS VS ()

PRASANTA KUMAR TRIPATHY  RECORDS AND SURVEY DEPARTMENT //

768 CONTC(CPC)/0000203/1998 KRUSHNA CHANDRA MOHANTY M/S  SHANJIB MOHANTY  / /

VS VS ()

JAYARAM NAYAK,EXCUTIVE ENGINEER,BADANALA IRRIGATION DIVISION //

769 CONTC(CPC)/0000208/2001 SRINIBAS DAS PRASANTA KUMAR MOHANTY  / /

VS VS ()

A.K. TRIPATHY,SECRETARY, SCHOOL AND MASS EDUCATION DEPT. //

770 CONTC(CPC)/0000210/1998 SARADA CHARAN DASH M/S BRAHAMANANDA TRIPATHY  / /

VS VS ()

DEPARTMENT OF AGRICULTURE AND CO -OPERATION //

771 CONTC(CPC)/0000211/1999 DIGAMABAR NAYAK M/S R.B MOHAPATRA  / /
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VS VS ()

AJIT KUMAR TRIPATHY, IAS, SECTT.GOVT //

772 CONTC(CPC)/0000217/1999 SUBASINI  ROUTRAY M/S  B.R. SARANGI  / /

VS VS ()

JOGENDRA  PATRA, I.A.S.,SCHOOL AND MASS EDUCATION DEPARTMENT //

773 CONTC(CPC)/0000218/2000 BABU SETHI M/S SANJIB KUMAR MOHANTY  / /

VS VS ()

PRASANTA KUMAR TRIPATHY I.A.S. DIRECTOR LAND RECORDS AND SUEVEYS //

774 CONTC(CPC)/0000221/1997 PRADEEP KUMAR MOHAPATRA M/S GIRIZA CHANDRA MOHAPATRA  / /

VS VS ()

SECY.SCHOOL AND MASS EDN DEPTT. //

775 CONTC(CPC)/0000224/1998 AKHAYA KUMAR SAHA M/S JAYANT KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

776 CONTC(CPC)/0000233/1999 SUSANTA KUMAR JENA M/S A.K. MISHRA  / /

VS VS ()

STATE OF ODISHA //

777 CONTC(CPC)/0000235/1999 PRAMOD KISHORE BISWAL M/S DHULIRAM PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

778 CONTC(CPC)/0000249/2003 SURESH CHANDRA SAHU M/S  BASUDEV PUJARI  / /

VS VS ()

JAGADANANDA PANDA, EDUCATION DEPARTMENT //

779 CONTC(CPC)/0000251/2001 NRUSINGHA CHARAN SWAIIN JAYANT KUMAR RATH  / /

VS VS ()

BIJAYA KUMAR PATTNAIK, COMMISSIONER, WATER RESOURCES DEPTT //

780 CONTC(CPC)/0000260/2001 PRAHALLAD CHANDRA SINGH M/S M. RATH  / /

VS VS ()

R.BALAKRISHNAN I.A.S PUBLIC RELATION DEPARTMENT //

781 CONTC(CPC)/0000262/2011 JAGANNATH PANDA SREEKANTA PRASSADA SAHOO  / /

VS VS ()

ANU GARG,SECRETARY, HEALTH AND FAMILY WELFARE DEPT. //

782 CONTC(CPC)/0000262/1998 CHATURBHUJA PRADHAN M/S SRINIVAS MOHANTY  / /

VS VS ()
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K.S RATH,DIRECTOR OF TECHNICAL EDUCATION AND TRANNING,CUTTACK //

783 CONTC(CPC)/0000262/1997 HIRAMATI NAIK BIMALENDU BIKASH ACHARYA  / /

VS VS ()

COLLECTOR-CUM-CHAIRMAN,RECRU. BOARD //

784 CONTC(CPC)/0000263/2010 ANATHBANDHU DASH M/S BIMBISAR DASH  / /

VS VS ()

RAJ KUMAR SHARMA,COMM CUM SPL SECY. REV AND EXCISE DEPTT. //

785 CONTC(CPC)/0000271/1998 SUDHIR KUMAR DALAI M/S B.K. BISWAL  / /

VS VS ()

DIRECTOR OF ELEMENTARY EDUCATION //

786 CONTC(CPC)/0000272/1999 DHIRENDRA  KUMAR BEHERA M/S  B.S MISHRA  / /

VS VS ()

STATE OF ORISSA //

787 CONTC(CPC)/0000275/1998 GOURANGA CHARAN BEHERA M/S B.N. MOHANTY  / /

VS VS ()

CIRCLE INSPECTOR OF SCHOOLS,KALAHANDI //

788 CONTC(CPC)/0000276/2000 BAIRAGI CHARAN SAHOO M/S  BANSIDHAR SATAHPATHY  / /

VS VS ()

ASHOK KUMAR TRIPATHY,I.A.S,SCHOOL AND MASS EDUCATION DEPTT //

789 CONTC(CPC)/0000278/2011 BASANTI DAS MOHAPATRA P.C ACHARYA  / /

VS VS ()

APARAJITA SARANGI,SECRETARY, S AND ME DEPTT //

790 CONTC(CPC)/0000284/2001 DEBENDRA KUMAR ROY M/S JAYANT KUMAR RATH  / /

VS VS ()

RATNAKAR ROUT, IAS, SECONDARY EDUCATION //

791 CONTC(CPC)/0000284/1997 BANALATA SETHI M/S KUNAL KUMAR SWAIN  / /

VS VS ()

SECRETARY,GRIDCO //

792 CONTC(CPC)/0000288/2005 SUDARSAN PATTNAIK M/S S.B.MOHANTY  / /

VS VS ()

C.J..VERUGOPAL,I.A.S,DEPTT OF FISHORY AND ANIMAL HUSBANDARY SERVICE //

793 CONTC(CPC)/0000291/1998 SUDHANSU KUMAR DAS M/S MANOJ MISHRA  / /

VS VS ()

DANDA NIROD MISHRA,R.D.DEPARTMENT //
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794 CONTC(CPC)/0000293/1998 SANATAN PAT M/S MANOJ MISHRA  / /

VS VS ()

STATE OF ODISHA //

795 CONTC(CPC)/0000294/1998 SURENDRANATH PANDA M/S MANOJ MISHRA  / /

VS VS ()

STATE OF ODISHA //

796 CONTC(CPC)/0000309/2000 BIPIN BIHARI MOHANTY SANJAYA KUMAR SAMANTARAY  / /

VS VS ()

BHAGABAT PRASAD PANIGRAHY, PRINCIPAL, COLLEGE OF TEACHER EDUCATION //

797 CONTC(CPC)/0000328/2001 PRAVAKAR SAMANTARAY M/S S.K. NANDA  / /

VS VS ()

ASHOK TRIPATHY, I.A.S, SCHOOL AND MASS EDUCATION //

798 CONTC(CPC)/0000328/1998 PRAVAKAR NAYAK M/S SANJIB MOHANTY  / /

VS VS ()

NARAYAN SAMANTARAY, SETTELMENT OFFICER //

799 CONTC(CPC)/0000346/1998 RAGHUNATHA MOHANTY L.PRADHAN  / /

VS VS ()

PRINCIPAL CHIEF CONSERVATOR OF FOREST //

800 CONTC(CPC)/0000352/1998 SARADA  PRASAN  MALLA M/S  KALI  PRASANNA  MISRA  / /

VS VS ()

DR. JHASAKETAN  SAHO,  DIRECTOR, HEALTH SERVICES //

801 CONTC(CPC)/0000353/1998 GAJENDRANATH   PARIDA M/S  KALI PRASANNA MISRA  / /

VS VS ()

G.C . BAREI, INSPECTOR OF SCHOOLS //

802 CONTC(CPC)/0000363/2010 MANASH RANJAN SAMAL M/S ASHOK KUMAR MOHAPATRA  / /

VS VS ()

PRADEEP JENA //

803 CONTC(CPC)/0000367/1998 PRAVASH  CHANDRA  GIRI M/S KISHORE CH. PRADHAN  / /

VS VS ()

KRUSHNA  CHANDRA RATH, INSPECTOR OF SCHOOLS //

804 CONTC(CPC)/0000383/1998 AMULYA NAYAK M/S H.M. MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

805 CONTC(CPC)/0000398/2000 JAYANTA KUMAR PRUSTY DILIP KUMAR SAHU  / /
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VS VS ()

SATISH BALARAM AGNIHOTRI, I.A.S, GENERAL ADMINISTRATION DEPTT. //

806 CONTC(CPC)/0000403/1998 PANCHU SANDHA BIJAY  KUMAR ROUT  / /

VS VS ()

NIRANJAN JALLI,DIRECTOR SECONDARY EDUCATION //

807 CONTC(CPC)/0000404/1998 DIBAKAR  SWAIN M/S BIJAY  KUMAR ROUT  / /

VS VS ()

NIRANJAN JALLI,DIRECTOR SECONDARY EDUCATION //

808 CONTC(CPC)/0000413/2017 DR.JAGANNATH PANDIT PRAFULLA KUMAR RATH  / /

VS VS ()

PRAMOD KUMAR MEHERDA, COMMISSIONER CUM SECY, FAMILY WELFARE DEPT. //

809 CONTC(CPC)/0000414/2017 BASANTA KUMAR SAHU PRAFULLA KUMAR RATH  / /

VS VS ()

DR.PRAMOD KUMAR MEHERDA, COMMISSIONER CUM SECY. HEALTH AND WELFARE //

810 CONTC(CPC)/0000418/1998 PRAMOD KUMAR PATEL SISIR KUMAR PUROHIT  / /

VS VS ()

SECRETARY ,EDUCATION AND YOUTH SERVICES DEPTT //

811 CONTC(CPC)/0000577/2008 SUMANTA KUMAR TRIPATHY M/S P.K.NAYAK  / /

VS VS ()

NIKUNJA KISHORE DHAL,DIRECTOR ELEMENTARY EDUCATION //

812 CONTC(CPC)/0003160/2000 BIPIN BIHARI MOHANTY SANJAYA KUMAR SAMANTRAY  / /

VS VS ()

BHAGABAT PRASAD PANIGRAHY, PRINCIPAL, CLG OF TEACHERS EDUCATION //

813 RVWPET(RP)/0000261/1997 A.SAHA ASC  / /

VS VS ()

HRUDAYARANJAN JENA //

814 RVWPET(RPC)/0000003/2006SUSILA MISHRA M/S P.K KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

815 RVWPET(RPC)/0000023/2017SANTOSH KUMAR DAS M/S DHULIRAM PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

816 RVWPET(RPC)/0000036/2018STATE OF ODISHA A.S.C.  / /

VS VS ()
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DIPTI RANJAN OJHA //

817 RVWPET(RPC)/0000104/1998JAGABANDHU MOHANTY M/S A.S  NAIDU  / /

VS VS ()

STATE OF ORISSA //
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NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 30/2021 STATE OF ODISHA-MP A.S.C.

RVWPET(RPC)/36/2018

2 32/2021 SATYABRATA NAYAK-MP MANAS CHAND

CRLLP/26/2021

3 33/2021 SATYABRATA NAYAK-MP MANAS CHAND

CRLLP/27/2021

4 48/2021 JAYAKRISHNA PRADHAN-MP M/S SANJIB MOHANTY

CONTC(CPC)/30/1998

5 49/2021 PRASANT KUMAR NAYAK-MP M/S S.B. JENA

CONTC(CPC)/133/1998

6 86/2021 MANTRI-MP M/S B.B.RATHO

FA/350/1984

7 87/2021 MANTRI-MP M/S B.B.RATHO

FA/350/1984

8 88/2021 MANTRI-MP M/S B.B.RATHO

FA/350/1984

9 89/2021 M/S DHAMARA ENERGY PVT.LTD.-MP ADV

CMAPL/36/2021

10 89/2021 MANTRI-MP M/S B.B.RATHO

FA/350/1984

11 90/2021 TARINI THAKURANI MAHAVIDYALAYA,GHATAGAON-MPAMIYA KUMAR MOHANTY(A)

CMAPL/219/2021

12 90/2021 MANTRI-MP M/S B.B.RATHO

FA/350/1984

13 91/2021 MANTRI-MP M/S B.B.RATHO

FA/350/1984

14 92/2021 MANTRI-MP M/S B.B.RATHO

FA/350/1984

15 93/2021 MANTRI-MP M/S B.B.RATHO

FA/350/1984

16 94/2021 MANTRI-MP M/S B.B.RATHO

FA/350/1984

17 117/2021 BABY SANBAD-MP SHISHIR KUMAR SAMAL

MATA/55/2021

18 124/2021 KRUSHAKBANDHU AGENCY-MP M/S.MANOJ KU.MISHRA

RFA/252/2006

19 168/2021 DIRECTOR, CENTRAL INSTITUTE OF FRESH WATER AQUA CULTURE-MPJANMEJAYA RAY

RVWPET/166/2021

20 194/2021 ANNAPURNA ROUT @ SAHOO-MP PRADIPTA KISHORE BHUYAN

CRLMP/1554/2021

21 305/2021 DAMAYANTI PRUSTY-MP AJIT CHANDRA MOHAPATRA

TRP(C)/270/2021

22 306/2021 SUNITA BARMAN-MP PADMA CHARAN PATTANAIK

TRP(C)/271/2021

23 307/2021 SUSRI SANGITA SWAIN-MP RABINDRA KUMAR PRUSTY

TRP(C)/272/2021

24 308/2021 NILACHALA SARASWAT-MP M/S.N.K.SAHU

TRP(C)/21/2005

25 309/2021 JYOTSNA RANI KHATUA-MP LALITENDU MISHRA

TRP(C)/273/2021

26 310/2021 TAPAS KUMAR JENA-MP SANJIT KUMAR DAS
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TRP(C)/274/2021

27 351/2021 BRAJA PUTEL-MP HIMANSU SEKHAR MISHRA

CONTC/3043/2021

28 352/2021 DURJANA BHOI-MP ADV

CONTC/5334/2021

29 426/2021 DHIRENDRA KUMAR MALLICK-MP S.N.SHARMA

WPC(OAC)/79/1997

30 427/2021 DHIRENDRA KUMAR MALLICK-MP S.N.SHARMA

WPC(OAC)/79/1997

31 428/2021 RAMESH CHANDRA MOHAPATRA-MP M/S BIRAJA PRASANNA SATAPATHY

WPC(OAC)/2522/1997

32 429/2021 SK.ABDUL MAJID-MP R.BEHERA

WPC(OAC)/242/1997

33 431/2021 RANJAN KUMAR SAHOO-MP M/S MANOJ MISHRA

WPC(OAC)/2906/1997

34 432/2021 NISHAMANI MALLIK-MP TARUN KUMAR SEN

WPC(OAC)/2489/1997

35 433/2021 DHIREN KUMAR MALLIK-MP M/S RAJENDRA KRUSHNA BOSE

WPC(OAC)/2915/1997

36 435/2021 BISWANATH RATH-MP M/S BASUDEB MISHRA

WPC(OAC)/2922/1997

37 436/2021 PRAMEELA PATRA-MP BIBUDHENDRA DASH

WPC(OAC)/4074/1997

38 437/2021 BRAJA SUNDAR SAHOO-MP KRISHNA CHANDRA SAHU

WPC(OA)/1856/2015

39 437/2021 SHANKAR CHARAN SETHI-MP GANGADHAR TRIPATHY

WPC(OAC)/1487/1997

40 438/2021 DILSAD BIBI-MP M/S.G.N.MISHRA

CMP/1664/2016

41 438/2021 SANTOSH KUMAR MOHAPATRA-MP N.B CHAINY

WPC(OA)/1619/2002

42 438/2021 PURNA CHANDRA BEHERA-MP M/S  MANOJA KUMAR MOHANTY

WPC(OAC)/2868/1997

43 439/2021 J.S.FOUNDATTION-MP ANUPAM DASH

CMP/465/2021

44 439/2021 KRISHNA BALLAV DASH-MP M/S D. HOTA

WPC(OA)/1863/2002

45 440/2021 RAJKISHORE PANDA-MP M/S.A.C.MOHAPATRA

CMP/671/2019

46 440/2021 SANJAYA KUMAR PRADHAN-MP U.C MISHRA

WPC(OA)/1632/2019

47 440/2021 SANTOSH KUMAR HUI-MP M/S   DHULIRAM PATTNAIK

WPC(OAC)/2654/1997

48 441/2021 NIRUPAMA DHAL-MP M/S.GAUTAM MISRA

CMP/1554/2017

49 441/2021 SANJAYA KUMAR PRADHAN-MP U.C MISHRA

WPC(OA)/1632/2019

50 441/2021 BAIKUNTHANATH DAS-MP M/S A.K. JENA

WPC(OAC)/2993/1997

51 442/2021 PANCHANANA @ PANCHAN PATRA-MP ANUPAM DASH

CMP/143/2021

52 442/2021 LAXMI NARAYAN PATTNAIK-MP M/S ANIL KUMAR DAS

WPC(OA)/1715/2002

53 442/2021 ANADI CHARAN BAL-MP M/S A.K.JENA

WPC(OAC)/2994/1997

54 443/2021 KENDRIYA VIAHR RESIDENCE WELFARE ASSOCIATION-MPAMIYA KUMAR MOHANTY

CMP/88/2021

55 443/2021 P.AMARENDRA SENAPATI-MP TANMAY MISHRA

RSA/96/2021

56 443/2021 JAHANGIR KHAN-MP AMIYA KUMAR CHHATOI

WPC(OA)/2020/2018

57 443/2021 BRAJA KISHORE NAYAK-MP NARENDRA KISHORE MISHRA

WPC(OAC)/2357/1997
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58 444/2021 P.AMARENDRA SENAPATI-MP TANMAY MISHRA

RSA/96/2021

59 444/2021 BENU HANTAL-MP AM1YA KUMAR CHHATOI

WPC(OA)/2087/2017

60 444/2021 SOUVAKAR BEHERA-MP M/S JAMINI KANTA DAS

WPC(OAC)/2912/1997

61 445/2021 DANARDAN MOHANTA-MP N.P.PARIJA

RSA/326/2005

62 446/2021 DANARDAN MOHANTA-MP M/S.N.P.PARIJA

RSA/326/2005

63 446/2021 MANORANJAN ACHARYA-MP M/S JAYANT KUMAR RATH

WPC(OAC)/3023/1997

64 447/2021 BALLAB JENA-MP PRAKASH RANJAN BARIK

RSA/97/2021

65 447/2021 NITYANANDA PRADHAN-MP PRAFULLA KUMAR MOHAPATRA

WPC(OAC)/2385/1997

66 448/2021 DR.NAMITA MISHRA-MP ANIL DEO

WPC(OAC)/2410/1997

67 450/2021 JADUMANI DAS-MP M/S ASWINI KUMAR MISHRA

WPC(OAC)/2479/1997

68 451/2021 PRATIVA PARIJA-MP M/S I.C DASH

WPC(OAC)/4226/1997

69 453/2021 GEETANJALI  PANDA-MP M/S A.K CHODHARY

WPC(OAC)/2739/1997

70 454/2021 PRANAB RANJAN JENA-MP M/S P.K. RATH

WPC(OAC)/4300/1997

71 455/2021 BHABAGRAHI MOHANTY-MP M/S SUKANTA KUMAR NAYAK

WPC(OAC)/3125/1997

72 457/2021 GOKUL CHANDRA PAIK-MP L.PRADHAN

WPC(OAC)/2442/1997

73 458/2021 MD. ABDUL BASHAR-MP M/S SISIR DAS

WPC(OAC)/4310/1997

74 463/2021 RAMESH CHANDRA RATH-MP M/S  ASWINI KUMAR MISHRA

WPC(OAC)/4199/1997

75 464/2021 SUKHRANJAN HALDAR-MP NEELAKANTHA PANDA

CRLREV/324/2021

76 465/2021 SUKHRANJAN HALDAR-MP NEELAKANTHA PANDA

CRLREV/324/2021

77 465/2021 MIHIR KUMAR SWAIN-MP M/S  SANJIB MOHANTY

WPC(OAC)/230/1997

78 466/2021 SUKHRANJAN HALDAR-MP NEELAKANTHA PANDA

CRLREV/324/2021

79 466/2021 LAXMAN PATEL-MP SASHI BHUSAN JENA

WPC(OAC)/2297/1997

80 467/2021 SALMAN PRADHAN@MALLIK-MP SOUBHAGYA KUMAR DASH

CRLREV/325/2021

81 468/2021 SALMAN PRADHAN@MALLIK-MP SOUBHAGYA KUMAR DASH

CRLREV/325/2021

82 468/2021 PRASANT KUMAR RATH-MP M/S ASHOK TRIPATHY

WPC(OAC)/4258/1997

83 469/2021 SWARNAPRAVA@SWARNALA-MP M/S.D.P.DHAL

CRLREV/177/2013

84 470/2021 JAYANT KU. NAIK-MP M/S.MISS SAVITRI RATHO

CRLREV/344/2003

85 470/2021 ANJALI BEHERA-MP M/S  KUNAL KUMAR SWAIN

WPC(OAC)/1481/1997

86 471/2021 P.HIMANSU SEKHAR PATRO-MP LAMBODAR ACHARI

CRLREV/326/2021

87 471/2021 RATNAKAR BEHERA-MP MANOJ MISHRA

WPC(OAC)/2114/1997

88 472/2021 P.HIMANSU SEKHAR PATRO-MP LAMBODAR ACHARI

CRLREV/326/2021

89 472/2021 BHABANI SANKAR BISI-MP M/S YEESHAN MOHANTY
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WPC(OAC)/771/1997

90 473/2021 DAITARI MEHER-MP BHABANI SHANKAR DASPARIDA

CRLREV/327/2021

91 474/2021 DAITARI MEHER-MP BHABANI SHANKAR DASPARIDA

CRLREV/327/2021

92 474/2021 KABITARANI KHATUA-MP A.S.NAIDU

WPC(OAC)/2185/1997

93 475/2021 DAITARI MEHER-MP BHABANI SHANKAR DASPARIDA

CRLREV/327/2021

94 475/2021 KARTIK CHANDRA PAL-MP SRINIVAS MISHRA

WPC(OAC)/2245/1997

95 476/2021 KARTIK CHANDRA PAL-MP SRINIVAS MISHRA

WPC(OAC)/2245/1997

96 482/2021 SANJUKTA MOHANTY-MP M.R.MOHANTY

WPC(OAC)/869/1997

97 485/2021 RAJENDRA CHANDRA SATAPATHY-MP MANOJ MISHRA

WPC(OAC)/1959/1997

98 486/2021 BHIMSEN SAHU-MP SHREEKANTA PRASSADA SAHOO

WPC(OAC)/883/1997

99 487/2021 SUSANTA KUMAR GHADEI-MP ABHIRAM SWAIN

WPC(OAC)/887/1997

100 488/2021 MONALISA JENA-MP KUNAL KUMAR SWAIN

WPC(OAC)/891/1997

101 489/2021 ANADI CHARAN SAMAL-MP U.K.SAMAL

WPC(OAC)/892/1997

102 490/2021 JAYANTI MISHRA-MP K.K.SWAIN

WPC(OAC)/3581/1997

103 491/2021 PRAFULLA KUMAR RATH-MP KUNAL KUMAR SWAIN

WPC(OAC)/893/1997

104 735/2021 THE DIVISIONAL MANAGER, THE NEW INDIA ASSURANCE CO. LTD.-MPS.K.SWAIN

MACA/321/2020

105 736/2021 SHARADA PATTNAIK-MP DURGA CHARAN DEY

MACA/320/2021

106 737/2021 NATIONAL INSURANCE CO. LTD.-MP MAHITOSH SINHA AND ASSOCIATES

MACA/472/2020

107 738/2021 THE DIVISIONAL MANAGER, ORIENTAL INSURANCE COMPANY LTD-MPADAM ALI KHAN

MACA/321/2021

108 831/2021 BIBEKANAND ATABUDHI-MP BISWAJIT NAYAK

CRLA/428/2021

109 832/2021 BIRATSINGH MALLICK-MP ANIRUDHA DAS

CRLA/458/2021

110 833/2021 BIRATSINGH MALLICK-MP ANIRUDHA DAS

CRLA/458/2021

111 834/2021 BAIKUNTHA NATH DAS-MP PRASANTA KUMAR SATAPATHY

CRLA/85/2002

112 835/2021 BAIKUNTHA NATH DAS-MP

CRLA/85/2002

113 836/2021 PRUTHWIRAJ LENKA-MP PRASANTA KUMAR PANDA

CRLA/355/2019

114 837/2021 PRADEEP KUMAR DALABEHERA-MP MANAS CHAND

CRLA/460/2021

115 838/2021 PRADEEP KUMAR DALABEHERA-MP MANAS CHAND

CRLA/460/2021

116 946/2021 SANJEEP KUMAR MOHANTY-MP MANOJ KUMAR MOHANTY

BLAPL/3219/2021

117 947/2021 P.BALAJI-MP BISWARANJAN DALAI

BLAPL/9466/2019

118 948/2021 TRIFALA SWAIN-MP RANJAN KUMAR ROUT

BLAPL/5992/2021

119 949/2021 ASHOK KU.SUNDARAY-MP M/S ASWIN.K. DAS,B.R. TRIPATHY,M/S. PRADIPTA VERMA,D.DASH, B.PASAYAT,P.SAMANTRAY,T.VERMA,S.PANDA

BLAPL/6022/2018

120 950/2021 NIRUPAMA SUNDARAY-MP M/S A.K. DAS,S. DAS,B.R. TRIPATHY

BLAPL/6023/2018
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121 952/2021 DHANJI RAY-MP PRADIPTA BEURA

BLAPL/4861/2021

122 953/2021 KANSA KUDEI-MP AMULYA RATNA PANDA

BLAPL/6416/2020

123 954/2021 UJIT GUNTHA-MP AMULYA RATNA PANDA

BLAPL/6485/2020

124 955/2021 LALIT KUMAR NAYAK-MP PRANAB KUMAR SAMANTRAY

BLAPL/3420/2020

125 956/2021 CHAITAMUA DIGAL-MP SAROJ KUMAR PADHI

BLAPL/6103/2021

126 957/2021 JYOSTNARANI PATI-MP PARTHA SARATHEE PATTANAYAK

BLAPL/3691/2021

127 958/2021 DILLIP PALEI-MP MANORANJAN PADHY

BLAPL/3940/2021

128 1017/2021 NILAMADHABA PANDA-MP M/S.SMRUTI RANJAN MOHAPATRA

ABLAPL/10544/2019

129 1019/2021 SHAF@K R SHAF AHMED-MP MR.NIHAR RANJAN SAHOO

ABLAPL/9783/2019

130 1023/2021 SHUSHILA SINGH-MP DEBASIS BISWAL

ABLAPL/15630/2020

131 1024/2021 SAROJ DAS @ CHIKU DAS-MP SUSANTA KUMAR NAYAK

ABLAPL/4952/2021

132 1031/2021 SUBASH CHANDRA SAHOO-MP AMITAV TRIPATHY

ABLAPL/4604/2019

133 1189/2021 SURYA PRASAD TRIPATHY-MP NIRANJAN PANDA

CRLMC/753/2021

134 1190/2021 GANESHRAM SAHU-MP M/S.JAGABANDHU SAHU

CRLMC/2268/2011

135 1191/2021 SUVENDU PRATAP ROUT-MP BALARAM NAYAK

CRLMC/1520/2021

136 1192/2021 SUVENDU PRATAP ROUT-MP BALARAM NAYAK

CRLMC/1520/2021

137 1193/2021 ARUN KUMAR SWARNKAR-MP HARIPAD MOHANTY

CRLMC/1006/2021

138 1194/2021 KILLI PRASAD-MP S.D.DAS

CRLMC/1007/2021

139 1195/2021 CHANCHALA BARAI-MP KANISKA RATH

CRLMC/1521/2021

140 1196/2021 SAI KRISHNA-MP B.P.TRIPATHY

CRLMC/1522/2021

141 1197/2021 SANTOSH KUMAR BEHERA-MP ANIRUDHA DAS

CRLMC/1524/2021

142 1198/2021 KUNJA BIHARI BISWAL-MP A.K.DASH

CRLMC/1525/2021

143 1199/2021 AJAYA AGARWAL-MP ANIRUDHA DAS

CRLMC/1528/2021

144 1200/2021 RAHAMA@P.RAMARAO-MP DEBASIS SAHOO

CRLMC/1530/2021

145 1201/2021 PRADYUMNA KUMAR BEHERA-MP DEBA KUMAR RATH

CRLMC/1532/2021

146 1202/2021 DEBENDRA CHINDA-MP SURYAKANTA DWIBEDI

CRLMC/1533/2021

147 1203/2021 NARAYAN JEANA-MP AMIT PRASAD BOSE

CRLMC/1534/2021

148 1204/2021 AJAYA CHANDRA MUDULI-MP GOPAL KRISHNA BEHERA

CRLMC/1536/2021

149 1205/2021 AJAYA CHANDRA MUDULI-MP GOPAL KRISHNA BEHERA

CRLMC/1535/2021

150 1206/2021 AJAYA CHANDRA MUDULI-MP GOPAL KRISHNA BEHERA

CRLMC/1537/2021

151 1731/2021 CHANDRA SEKHAR DASH-MP RABI NARAYAN NAYAK

WA/707/2021

152 1732/2021 STATE OF ODISHA-MP A.G.A.
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WA/401/2021

153 1734/2021 ASHOK KUMAR PARIDA-MP NIRANJAN LENKA

WA/709/2021

154 12592/2021 BISWAJIT SWAIN-MP NALINI KANTA DASH

WP(C)/27297/2021

155 12596/2021 M/S.HARI OM BHANDAR-MP BIPLAB P.B. BAHALI

WP(C)/27303/2021

156 12597/2021 BRAJESH KUMAR RANA-MP L.K.MOHANTY

WP(C)/35729/2020

157 12598/2021 BRUNDABAN SWAIN-MP L.K.MOHANTY

WP(C)/1186/2021

158 12599/2021 TIKESWAR BHAISAL-MP L.K.MOHANTY

WP(C)/36499/2020

159 12600/2021 DILLIP KUMAR LENKA-MP L.K.MOHANTY

WP(C)/35231/2020

160 12601/2021 R.BABURAM-MP L.K.MOHANTY

WP(C)/35727/2020

161 12602/2021 BIRENMITRA SWAIN-MP L.K.MOHANTY

WP(C)/34042/2020

162 12603/2021 HEMANTA OJHA-MP PRIYA RANJAN SINGH

WP(C)/27315/2021

163 12604/2021 UDAYANATH MAJHI-MP L.K.MOHANTY

WP(C)/18912/2020

164 12605/2021 BIBHUTI BHUSAN PADHI-MP L.K.MOHANTY

WP(C)/10569/2020

165 12606/2021 BIPIN KUMAR SAHOO-MP BASUDEV PUJARI

WP(C)/12333/2021

166 12607/2021 PRAMOD KUMAR PATRO-MP L.K.MOHANTY

WP(C)/35728/2020

167 12608/2021 BISWANATH PANDA-MP KRISHNA CHANDRA SAHU

WP(C)/27321/2021

168 12609/2021 TIKESWAR DAS-MP KRISHNA CHANDRA SAHU

WP(C)/27320/2021

169 12610/2021 KESHABA SAHU-MP KRISHNA CHANDRA SAHU

WP(C)/27322/2021

170 12611/2021 SANTOSH KUMAR PARHI-MP KRISHNA CHANDRA SAHU

WP(C)/23679/2021

171 12612/2021 BODDANA VENKET RAO-MP KRISHNA CHANDRA SAHU

WP(C)/27323/2021

172 12614/2021 BHIMASINGH MALIK-MP KRISHNA CHANDRA SAHU

WP(C)/27325/2021

173 12615/2021 GAJANAN GAHIR-MP DILIP KUMAR SAHU

WP(C)/27326/2021

174 12616/2021 LIPAN KUMAR SAHU-MP KUNAL KUMAR SWAIN

WP(C)/18623/2021

175 12617/2021 PANCHANAN GAHIR-MP DILLIP KUMAR SAHU

WP(C)/27328/2021

176 12618/2021 RAKESH ROSHON BEHERA-MP MANAS PATI

WP(C)/27329/2021

177 12619/2021 SUSANTA KUMAR SAMAL-MP BIRAJA PRASANNA DAS

WP(C)/27330/2021

178 12620/2021 KRUSHNA JHARA-MP DILIP KUMAR SAHU

WP(C)/27332/2021

179 12621/2021 BIGHNARAJ JUNDI-MP SANJIB MOHANTY

WP(C)/27337/2021

180 12622/2021 BICHITRANANDA SAHOO-MP PRASANTA KUMAR MISHRA

WP(C)/27344/2021

181 12624/2021 SAROJINI DALEI-MP ROHIT RANJAN RAY

WP(C)/27347/2021

182 12625/2021 SHANKSHANA MAHANTA-MP SARATHI JYOTI MOHANTY

WP(C)/27348/2021

183 12626/2021 INDIRA GANDHI MEMORIAL HIGHER SEC. SCHOOL OF SCIENCE AND TECHNOLOGY-MPDAYANIDHI MISHRA

WP(C)/27349/2021
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184 12627/2021 RANJAN KUMAR SAHU-MP BIKRAM CHANDRA GHADEI

WP(C)/25561/2020

185 12628/2021 PIYUSH KUMAR JENA-MP SOMANATH MISHRA

WP(C)/27354/2021

186 12629/2021 RABINDRA KUMAR MUDULI-MP SAMARENDRA PATTANIK

WP(C)/27355/2021

187 12631/2021 NIRANJAN KUMAR SENA-MP GAJENDRA KUMAR KHILAR

WP(C)/27357/2021

188 12632/2021 SK. SAFIRUDIN-MP GANESH PRASAD SAMAL

WP(C)/27359/2021

189 12634/2021 BIJAYA KRUSHNA NAYAK-MP NIRANJAN PANDA

WP(C)/24100/2020

190 12635/2021 BINOD KUMAR SINGH-MP M/S.AJIT KUMAR TRIPATHY

WP(C)/26804/2017

191 12636/2021 BHUPENDRA SUNANI-MP M/S.S.K.JOSHI

WP(C)/941/2017

192 12637/2021 HEMANTA KU.TANDI-MP M/S.SUSHANT KU.JOSHI

WP(C)/963/2014

193 12638/2021 POOJA GUPTA-MP PRAFULLA KUMAR RATH

WP(C)/27363/2021

194 12639/2021 SOVHAGINI DEEP-MP SUSHANTA KUMAR JOSHI

WP(C)/31049/2020

195 12640/2021 NARISHAKTI WOMENS SELF HELP GROUP-MP GOPINATH MISHRA

WP(C)/27368/2021

196 12641/2021 BIJAYA KUMAR-MP SAMIR KUMAR MISHRA

WP(C)/13283/2015

197 12642/2021 SK.ABDUL MATALIN-MP M/S.SAMIR KU.MISHRA

WP(C)/22646/2014

198 12643/2021 RADHU SWAIN-MP M/S.N.C.PATI

WP(C)/4935/2017

199 12644/2021 DINABANDHU SAHU LAW COLLEGE, KENDRAPARA-MP PARESH KUMAR SAHOO

WP(C)/17936/2021

200 12645/2021 DINABANDHU SAHU LAW COLLEGE, KENDRAPARA-MP PARESH KUMAR SAHOO

WP(C)/17936/2021

201 12646/2021 BINOD CHANDRA BEHERA-MP M/S.L.SAMANTRAY

WP(C)/27015/2017

202 12647/2021 CHAVA VENUGOPAL-MP Biswajit Das

WP(C)/27364/2021

203 12648/2021 UMESH BEHERA@UMESH CHANDRA BEHERA-MP SATYA NARAYAN MISHRA 4

WP(C)/27375/2021

204 12650/2021 MELCHHA DHAL-MP M/S.UMAKANTA SAHOO

WP(C)/6437/2011

205 12651/2021 BIBHUTI BHUSAN ACHARYA-MP BHARAT KUMAR MISHRA

WP(C)/27381/2021

206 12652/2021 KRISHNA DORA-MP UMAKANT SAHOO

WP(C)/15036/2020

207 12653/2021 SONIA RANI SWAIN-MP PARSURAM MOHAPATRA

WP(C)/27386/2021

208 12654/2021 THE REGISTRARJUDICIAL,ORISSA HIGH COURT-MP SUKANTA KUMAR NAYAK

WP(C)/7469/2017

209 12655/2021 THE REGISTRARJUDICIAL,ORISSA HIGH COURT-MP MR.MOHIT AGARWAL AMICUS CURIAE

WP(C)/7469/2017

210 12656/2021 UNION OF INDIA-MP SHASHI BHUSAN JENA

WP(C)/18155/2021

211 12657/2021 UNION OF INDIA-MP SHASHI BHUSAN JENA

WP(C)/18136/2021

212 12658/2021 HITENDRA KUMAR PRADHAN-MP NIRANJAN LENKA

WP(C)/27384/2021

213 12659/2021 SUSANT KUMAR BHUYAN-MP PARSURAM MOHAPATRA

WP(C)/27388/2021

214 12660/2021 BIBHUTI BHUSAN ACHARYA-MP BHARAT KUMAR MISHRA

WP(C)/27381/2021

215 12661/2021 LOVELY PRIYADARSINI PARIDA-MP G.R.VARMA
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WP(C)/21535/2021

216 12662/2021 COSMOPOLIS RESIDENTS WELFARE ASSOCIATION-MP DURGA PRASAD NANDA

WP(C)/26046/2021

217 12663/2021 MILU SAHOO-MP NIRANJAN LENKA

WP(C)/27389/2021

218 12664/2021 DR. SRUTIDHAR ROUT-MP SUBRATA PANDA

WP(C)/27390/2021

219 12665/2021 DAMBARUDHAR GIRI-MP KRISHNA CHANDRA SAHU

WP(C)/27391/2021

220 12666/2021 RAJDEEP PADHIARY-MP S.K.OJHA

WP(C)/29636/2020

221 12667/2021 BISHNU CHARAN MOHANTY-MP BIRENDRA KUMAR  MOHAPATRA

WP(C)/27393/2021

222 12668/2021 ANSHUMAN SAMANTRAY-MP TANMAY MISHRA

WP(C)/27397/2021

223 12669/2021 HRUSHIKESH GARDIA-MP SHASHI BHUSAN JENA

WP(C)/27398/2021

224 12670/2021 JYOTI PRAKASH NAIK-MP SHASHI BHUSAN JENA

WP(C)/27401/2021

225 12671/2021 BHAGABAN CHHOTRAY-MP SURYA NARAYAN BISWAL

WP(C)/27407/2021

226 12673/2021 BALARAM SAHU-MP M/S.GURUDUTTA KAR

WP(C)/13691/2009

227 12674/2021 YASHOBANTA DAS-MP PARTHA SARATHI NAYAK

WP(C)/27417/2021

228 12675/2021 ANIRUDHA NAIK-MP ALOK KUMAR PANDA

WP(C)/27419/2021

229 12676/2021 CHANDRA SEKHAR MISHRA-MP MRITUNJAY BANERJEE

WP(C)/8344/2021

230 12677/2021 TAPAN GACHHAYAT-MP BHABANI SANKAR DAS

WP(C)/27418/2021

231 12678/2021 JAYARAM DAS-MP PAMI RATH

WP(C)/25907/2021

232 12679/2021 PRASANNA KUMAR BEHERA-MP M/S. SMRUTI RANJAN MOHAPATRA

WP(C)/6216/2017

233 12680/2021 SANJAY KUMAR DALAI-MP SUBASH CHANDRA PUSPALAKA

WP(C)/27422/2021

234 12681/2021 SHYAMSUNDAR TUDU-MP SUKANTA KUMAR DALAI

WP(C)/27423/2021

235 12682/2021 SHYAMSUNDAR TUDU-MP SUKANTA KUMAR DALAI

WP(C)/27423/2021

236 12683/2021 BASANTA KUMAR MEKAP-MP PRASANNA KUMAR NAYAK

WP(C)/27428/2021

237 12684/2021 BIGHNARAJ NAYAK-MP B.S.TRIPATHY 1

WP(C)/16921/2020

238 12685/2021 MONALISA MOHANTY-MP B.S.TRIPATHY 1

WP(C)/16917/2020

239 12686/2021 GITANJALI ROUT-MP B.S.TRIPATHY..1

WP(C)/17181/2020

240 12687/2021 RAMESH KUMAR BAITHARU-MP SATYA PRAKASH NATH

WP(C)/27432/2021

241 12688/2021 INDRAMANI PRADHAN-MP M/S DAYANAND MOHAPATRA,M.R.PRADHAN,J.M.BARIK,P.K.SINGHDEOM/S.ANANTA KU.MOHAPATRA

WP(C)/988/2014

242 12689/2021 ARUNDHATI MISHRA-MP B.S.TRIPATHY 1

WP(C)/16919/2020

243 12690/2021 SHIBANI LENKA-MP MANOJ KUMAR MOHANTY

WP(C)/27435/2021

244 12691/2021 MANOJ KUMAR BEHERA-MP B.S.TRIPATHY 1

WP(C)/16920/2020

245 12692/2021 NETRANANDA DANDAPAT-MP RUDRA NARAYAN PARIJA

WP(C)/12103/2020

246 12693/2021 CHUMRU CHAMPIA-MP SIDHARTHA DAS

WP(C)/23875/2021
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247 12695/2021 SHANTILATA ROUTRAY-MP BIDYADHAR MANSINGH

WP(C)/27446/2021

248 12696/2021 SAKTI PRASAD PRADHAN-MP KSHIRAD KUMAR ROUT

WP(C)/27259/2021

249 12697/2021 MADHUSUDAN DASH-MP PURUSOTTAM CHULI

WP(C)/27453/2021

250 12698/2021 DADHIBABANA TRIPATHY-MP DEBARAJ MOHANTY

WP(C)/27454/2021

251 12699/2021 MAHESWAR SAMAL-MP S.S.RAO

WP(C)/4583/2021

252 12700/2021 BIMBADHAR PRADHAN-MP MISS.SASWATI MOHAPATRA

WP(C)/8846/2015

253 12702/2021 SANTOSH KUMAR BISOYI-MP CHINMAYA KUMAR NAYAK

WP(C)/27457/2021

254 12703/2021 RASHMI RANJAN PRADHAN-MP S.K.SAMAL

WP(C)/27458/2021

255 12704/2021 ANUSHRAV GANTAYAT-MP M/S.PRAHALLAD KUMAR SINHA

WP(C)/21215/2019

256 12705/2021 JUGAL KUMAR MALLIK-MP PRASANTA KUMAR NANDA

WP(C)/21224/2021

257 12706/2021 SUNIL BARIK-MP S.K.SAMAL

WP(C)/27466/2021

258 12708/2021 CHINMAY KUMAR PANDA-MP M.APNDA

WP(C)/27475/2021

259 12709/2021 SIBA PRASAD PARIDA-MP BIBEKANANDA BHUYAN

WP(C)/27478/2021

260 12711/2021 TRINATH PRADHAN-MP PRAFULLA KUMAR MOHAPATRA

WP(C)/27486/2021

261 12712/2021 HARSHAMANI JENA-MP SAMEER KUMAR SINGH

WP(C)/27003/2021

262 12713/2021 PRAFULLA KUMAR SARANGI-MP ANKITA MUKHARJI

WP(C)/27497/2021

263 12714/2021 SR.DIVL.HANAGER-MP M/S.S.B.NANDA

WP(C)/13219/2005

264 12715/2021 MANISHA CHOUDHURY-MP ANINDYA KUMAR MISHRA

WP(C)/27519/2021

265 12716/2021 M/S SRI JAGANNATH ALLOYS PVT. LTD.-MP DAMODAR PATI

WP(C)/27521/2021

266 12717/2021 M/S SRI JAGANNATH ALLOYS PVT. LTD.-MP DAMODAR PATI

WP(C)/27524/2021

267 12718/2021 M/S NATIONAL ENTERPRISERS, CUTTACK-MP V.NARASINGH

WP(C)/27533/2021

268 12719/2021 JAGANNATH BEHERA-MP TRILOCHAN PANIGRAHI

WP(C)/27537/2021

269 12720/2021 KAMALAKANTA PANDA-MP UMAKANTA MISHRA

WP(C)/27538/2021

270 12721/2021 DEBASIS CHANDRA NAYAK-MP TRILOCHAN PANIGRAHI

WP(C)/27544/2021

271 12722/2021 BABUL NAIK @ NAYAK-MP C.K.AGRAWAL

WP(C)/27546/2021

272 12723/2021 RABINDRANATH SAHOO-MP TRILOCHAN PANIGRAHI

WP(C)/27555/2021

273 12724/2021 DILIP KUMAR SAMANTRAY-MP SUSANTA KUMAR DASH

WP(C)/27562/2021

274 430/2021 KRUSHNA CHANDRA SAMAL-MP M/S SATYA BHUSAN DAS

WPC(OAC)/2574/1997

275 434/2021 BIJOY KETAN ROUT-MP

WPC(OAC)/2634/1997

276 439/2021 ASHOK KUMAR MISHRA-MP

WPC(OAC)/682/1997

277 445/2021 BIDYUT LATA RAY-MP

WPC(OAC)/1514/1997

278 449/2021 KAMALA KANTA DAS-MP
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WPC(OAC)/1735/1997

279 452/2021 SADHU  CHARAN SWAIN-MP M/S GOPAL CHANDRA MISHRA 

WPC(OAC)/2945/1997

280 456/2021 AMBIKA PRASAD DASH-MP

WPC(OAC)/1/2008

281 459/2021 SARBESWAR PRADHAN-MP

WPC(OAC)/2001/1997

282 460/2021 BANALATA JENA-MP

WPC(OAC)/1248/1998

283 462/2021 UPENDRA KUMAR SAMAL-MP

WPC(OAC)/3002/1997

284 464/2021 UDAYANATH ROUT-MP

WPC(OAC)/1899/1997

285 467/2021 PURUSOTTAM NAYAK-MP

WPC(OAC)/1639/1997

286 469/2021 JYOTI  PRAKASH  TRIPATHY-MP

WPC(OAC)/1231/1997

287 473/2021 DAMODAR PATI-MP M/S RAMANATH ACHARYA

WPC(OAC)/1184/1998

288 477/2021 NANDA KISHORE BEHERA-MP

WPC(OAC)/4415/1997

289 479/2021 RAMESH CHANDRA SAHOO-MP

WPC(OAC)/3709/1997

290 480/2021 RAMESH CHANDRA SAHOO-MP

WPC(OAC)/3709/1997

291 481/2021 ABDUL  KARAR-MP

WPC(OAC)/1135/1997

292 483/2021 J.N. MOHANTY-MP

WPC(OAC)/3744/1997

293 484/2021 BISWAMBAR KAR-MP

WPC(OAC)/3222/1997

294 492/2021 DIPTI RANJAN OJHA-MP

WPC(OAC)/2786/2016

295 951/2021 SASHI SAGAR SUNA-MP

BLAPL/6900/2021

296 1011/2021 SUDHANSU SEKHAR DAS-MP

ABLAPL/6886/2021

297 1012/2021 PRAVAKAR BUGUDAI-MP

ABLAPL/10459/2021

298 1013/2021 ABDUL KARIM KHAN @ ALAM KHAN-MP

ABLAPL/5930/2021

299 1014/2021 SAMIR DAS-MP

ABLAPL/6885/2019

300 1015/2021 SWETA KUMAR BEHERA-MP

ABLAPL/5273/2020

301 1016/2021 ASHOK KUMAR NAYAK-MP

ABLAPL/5276/2019

302 1018/2021 SHYAM SUNDAR REDDY-MP

ABLAPL/9974/2019

303 1020/2021 AJIT BERA-MP

ABLAPL/7598/2019

304 1021/2021 PRASANTA KUMAR PATRA-MP ARIJEET MISHRA

ABLAPL/4474/2019

305 1022/2021 MILU PRADHAN @ SUNIL KUMAR PRADHAN-MP

ABLAPL/10324/2021

306 1025/2021 PINTU SWAIN-MP

ABLAPL/14514/2020

307 1026/2021 SURESH BARADA @ AMAR-MP

ABLAPL/8850/2021

308 1027/2021 CH.LAXMAN RAO-MP MANORANJAN PADHY

ABLAPL/11144/2018

309 1028/2021 SK.SUNIL-MP

ABLAPL/8478/2019

Page 10/11



310 1029/2021 BULU CHARAN BARIK-MP

ABLAPL/1137/2018

311 1030/2021 ANANDA PRADHAN-MP

ABLAPL/4063/2019

312 12593/2021 NIRANJAN KUMAR SAHU-MP SARBESWAR PRUSTY

WP(C)/27299/2021

313 12594/2021 NATABAR ROUT-MP BIKRAM RATH

WP(C)/27301/2021

314 12595/2021 NATABAR ROUT-MP BIKRAM RATH

WP(C)/27301/2021

315 12613/2021 MANISHA PATRA-MP

WP(C)/26341/2021

316 12630/2021 SIBENDRA NAIK-MP GAJENDRA K. KHILAR

WP(C)/27356/2021

317 12633/2021 JANARDAN BAL-MP

WP(C)/24284/2021

318 12649/2021 SRIMANTA KUMAR BEHERA @ SRIMANTA BEHERA-MP AMIT PRASAD BOSE

WP(C)/27345/2021

319 12672/2021 SABITA PUSTI-MP

WP(C)/26678/2021

320 12694/2021 SHRIBANTA DASH-MP

WP(C)/24900/2021

321 12701/2021 RAMANATH GURU-MP

WP(C)/11181/2021

322 12707/2021 SACHI PANI-MP

WP(C)/12090/2021

323 12710/2021 TAPAN KU.MANDAL-MP

WP(C)/6079/2009
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